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sary to defray the charges that will 
come in course of payment during 
the year  ending the 31st day of 
March, 1080, in respect of the heads 
of demands entered in the second

column thereof against Demands 
Nos. 1 to 10 relating to the ‘Minis
try of Agriculture and Irrigation’.'*

The motion was adopted.

smrtiz. smrtiz. for Grants, 1979-80 in *m1mc qf *m1mc qf the Mi *y of Â*cului Mi *y of Â*cului and Irrigation voted by  Lok by  Lok Sabha

N o  of 

Dem and

Name of Demand Amount of Demand for Grant  Amount of Demand for Grant 
011 account voted by the House  voted by the House 

on 16-3-1979

t 2 3 4

Revenue
Rs*.

Capital
Rs.

Revenue
Rs.

Capital
Rs.

•Ministry of Agriculture and 
Irrigation

j Depot tmcnt of Agiicultute  . 43,01,000 2,10,05,000 ..

2 Apiculture .*3,94,61,000 107,67,99,000 119» 73.05,000 538,39.96,000

j lishrries . . . . 4,80,20,000 5»« 3.94»ooo 24,01,02,000 25,69,71,000

4  \nunal Husbandry and Dan y 
Development  . *5>34»36»ooo 3»94*3a»oo° 76,71,81,000 *9,71.63,000

r) Forest . . . . 6,23,63,000 79,00,000 31,18,14,000 3,94.99,ooo

D< pai tmen t of Food 95>45>7«»ooo 7,90,48,000 477,28,62,000 39»5*.43.‘*>0

7 Department of Rural Develop
ment . . . . 59.95̂ 4,39,1 i.ooo 299,76,07,000 21,95.57,000

') Dt partincni of Agricultural 
Research and Education 1,70,000 f 8,50,000 ..

> I’-ivmcnts to Indian Council 
of Agricultural Research I4>&3>50>000 73,17,48,000 ..

in Depan ment of Iri igation 5,45 83,000 »»* 7,09,000 27,29,24,000 <>,35.43,oo

J6.Q2 hrs.
DEMANDS* FOR GRANTS, 1079-80 

Ministry op Energy 

MR. CHAIRMAN: The House will 
now take up discussion and voting on 
Demands Nqs. 28 to 30 relating to the 
.Ministry 0f Energy for which 5 hours 
ave been allotted.

Hon. Members whose cut motions
0 the Demands for Grants have been 
circulated may, if they desire to move

their cut motions, send flips to the 
Table within 15 minutes  indicating 
the serial numbers of the cut motions 
they would like to move.

Motion moved:

“That the respective  sums not 
exceeding the amounts on Revenue 
Account and Capital Account shown 
in the fourth column of the Order 
Paper be granted to the President

‘Moved with the recommendation of the President.
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[Mr CHAIRMAN  I

out of the  Consolidated. Fund of 
India to complete the sums neces
sary to defray the chaiges that will 
come m the  course of  payment 
during the year ending the 31s>l day

of March, 1980, in respect of the 
heads of demands entered m the 
socond column> thereof against De
mands, Nos 28’to 30 relating to the
‘Mimstiy of Energy’”

Dmands for Gtan's, K>79 8o tn respect of the Ministry oj Energy submitted to the vote oj
Lok Sabha

No rf  Namt of Demand 
Demand

Amount of Demand for Grant  Amount of Demand for Grant 
on account vot«*d by tht  submitted to the V otc ol 
House on 16 3 1979 the House

Rt venue 
Rs

Ministry of Energy

a8 Minify of Energv H 30 000

29 Power Development 924. 86,000

■*o Coal and Lignite i 93 <j7 000

MR CHAIRMAN  Shn  Sanjeevi 
Rao

SHRI  M  S  SANJEEVI  RAO 
(Kakinada)  Mi Chairman I use to 
oppose the Demands for Grants re 
latmg to the Ministry of Energy  At 
the outset, I very much wish that oui 
mild and gentle Minister for Eneigy 
would be more energetic and effective 
m controlling the destiny of this vital 
Mimstiy  Electric power is the basic 
infrastructure which i& impoitant foi 
economic growth  This is very vital 
for the future development  of  the 
country.  None can dispute that the 
pnmary  requirement  for* industrial 
growth 1$ power  In other words, 
powei is very essential for the entire 
economic development of our country 
and it alone can tackle the issue of 
unemployment problem in the coun
try  According to the Repoit of the 
Ministry of Energy, they have massive 
planning or investment  Dunng the 
coming Sixth Five Year Plan they 
propose to instal nearly  44,800 MV 
The Planning Commission has rightly

Capital  Revenue  Capital
Rs Rs Rs

71 97 000

6i 55»oi 000  46,24,30 000  317,75,oli o >0 

9656,11,000  19,7784,000  482,80,57,(XX

provided  nearly Rs 17,500 ctoif? 

which is almost 23 per cent of the 
fund  piovidcd to the public sectoi 
enterprises  I want to know by men 
ly providing this fund can we achievt 
oui  objective?  The  admmistiatjon 
should gear up itself and see that the 
proposed installed capacity for neailv 
18,600 MW is implemented m the ̂ 
time-bound programme  But do wc 
have the machinery, mechanism and 
methods to achieve fibs? This Minis
try should be organisationally restruc 
tured and coordinated to implement 
modern techniques and monitor pro
perly and  guide  the  construction 
They should see that there « no slip
page, by making sure th«t the con
cerned States provide sufficient funds 
for the projects in the pipeline  Ac
cording  to  mtenational  staw&Jtfk 
operational  efficiency should be 
least  75  per cent of the instaRê 
capacity  If only we can operate cmr 
thermal power stations at 75 per cent 
of the installed capacity we would not 
have this acute power shortage  But 
unfortunately we are able to operate
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-only 48 per cent of the installed capa
city this year as compared to 57 per 
-cent two years hack. What a fall! 
Wha:t steps is he going to take to 

a•ecti^y the basic detect in his Minis
try.

Most of the generation and distribu
tion is done by the State Electricity 
Boards. This low utilisation factor is 
entirely due to bad management and 
transmission losses. Therefore the 
electricity boards should be restruc
tured in such a way that their opera
tional efficiency goes up further. At 
any given time, at any given day 
throughout the year; you are gei'ie- 
rating only three fourth of the install
ed capacity; one-fourth remains out 
■of commission. The crux of the pro
blem is that the electricity boards 
should revamp their out-dated board 
Tnembers and put in pragmatic and 
technically oriented members. The 
functional efficiency of the electricity 
tDoard is further eroded by the impo
sition of bureaucrats. Electricity 
Boards have to play a meaningful role 
l)y methodical and objective operat
ing with a technically competent 
management. The electricity boards 
should be in a position to monitor and 
see that the technical parameters for 
the operational efficiency of the ther
mal power generator should be pro
perly monitored and maintained and 
all the defects are rectified in time. 
The way the janata government and 
the Energy Minister is operating the 
ministry, I could not see any future 
at all and I see nothing but gloom. 
We are going to face a fantastic defi
cit of power shortage for years to 
come. As such I want our Minister 
to apply his mind seriously to this 
problem and have a clear cut concept 
for the management of the boards. 
Who should get power? Who should 
wait for power? This is a very im
portant point. He should give a clear 
cut guideline for the entire country 
to see that the agriculture^ essential 
services and the industry get top 
priority. As it is 30 per cent of the 
installed capacity of the industry is

lying idle. This shortage of industrial 
production cannot be rectified by 
simply impo!ct|ingi the requirement 
simply because we have enough 
foreign exchange and you have libera
lised imports. I want that our Minis 
ter should rectify it immediately. Are 
you going to throw the workers out? 
Why should we install these Indus, 
tries? The other day the Chief Minis
ter of Bengal clearly said that 6 lakhs 
of people were without any work for 
the last five days. I shudder at the 
very idea of thinking of Bengal and 
Bihar power crisis. There is a total 
break down of power supply in 
Bengal and to add to that Calcutta 
Port is the hub of activity for the 
entire Eastern India and for Nepal. 
This vast metropolitan with its envi
rons has cluster of jute and engineer
ing industries. All of them have com.e 
to a grinding halt on 9th of April and 
God only can save the State if you 
do not take an effective action collec
tively, Unfortunately^ West Bengal 
do not have any hydel power to back 
up and since the thermal stations are 
in doldrums, even though they have 
an installed capacity of 1,300 M.W., 
they could only generate 400 M.w! 
No doubt the Chief Minister is mak
ing an effective attempt to rectify it 
but I warn the Minister that he cannot 
absolve himself of the drawbacks in 
their improper planning and for not 
giving enough resources to increased 
electrical power in the State. With 
this terrific background of Bengal- 
Bihar crisis you have taken up a 
massive programme of increasing the 
thermal power generation. You have 
in a way rightly taken up super ther
mal power station at Singrauli in 
U.P., Korba in M.P., Ramagundam in 
Andhra Pradesh and Farakka in West 
Bengal at a rated capacity of 2000 
MW, 2100 MW  ̂ 1100 MW and 1100 MW 
respectively. What steps are you tak. 
ing to see that we the engineers the 
technicians, the administrators' and 
the designers take the responsibility 
more seriously? I want all of them 
to co-ordinate and co-operate in in
stalling and generating the rated 
power eff'ectively.
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[Shri M. S. Sanjeevi RaO]

You are all aware that the rate of 
power consumption is growing, parti
cularly for fossilised power that is, 
the coal, oil or lignite and' if it  is 
converted to metric tonnes of coal, it 
is estimated̂ it will last for 400 years. 
But of late, with the rise in standard 
of living and the population explosion 
they have come to the conclusion that 
it will not last more than 40 years 
£0, we are in a grave situation.  1 
want that the Minister should concen. 
trate very seriously on the develop
ment of other sources of energy either 
nuclear power, hydel power or solar 
power, etc.  But unfortunately, the 
JTanata Party has recluceS the statues o< 
the l2c*inicdi ca«re and scî:il -j cat'  ̂
by systematically making them seco. d 
class citizens. Now we have no other 
alternative except to appeal to  the 
scientists to come to our iescue and 
rescue us  from this  doldrum. ’The 
Central Electrical Authority have as
sessed recently that they could think 
of hydro power to the extent of 76200 
million KW. Actually thc  Govern
ment arc producing 7600 MW of hy
dro-power and have projects  unde-i 
way to generate 5200 MW. We have 
also a great potential of hydro-power 
if we collaborate  with Nepal  and 
Tibet of China. There are a number or 
common rivers between Nepal  and 
India like Kali,  Kamali,  Gandak, 
Kosi, Ramti and Bagmati. If only we 
properly implement the projects, we 
can get huge quantity of hydro-power 
3 want that our Energy Minister must 
energetically plan and see that this 
great Indo-Nepalese venture succeeds 
so that it will fee our power house for 
the entire eastern region. I also want 
him to initiate a dialogue with China, 
so that we can regulate and discipline 
the fantastic Brahmaputra  river by 
diverting it through a tunnel so that 
a fabulous quantity of power could 
be generated, to be shared between 
the two countries.

I also want the Energy Minister to 
take equal interest in the  develop
ment of hydro-power in Andhra Pra
desh. You must be aware °f the rapid

growth our State is making. I want 
you to copy it. Hardly five years b<pckr 
we were producing 530 MW. Now, we 
are producing 1658 MW. Apart from 
having the coal resources  for  the 
entire South India, we have fantastic 
hydro-power.  We are proposing  to 
mstal  iour  reversible turbines  in 
Nagarjunasagar. We are also abou| to 
complete the Srisailam project which 
will give 770 MW.  Also, our State 
Government has already initiated and 
taken advance action to create infra
structure to inslal several reversible 
turbines for pump storage system to 
generate  an  additional  1000  MW. 
With this background, I would like to 
congratulate  our  State  Chairman, 
Mr. Tata Rao, on his foresight and I 
want our Energy Minister to copy on 
those lines.  You are  aware  that 
Andhra  Pradesh  is giving 50 MW 
through Orissa to the power-hung' y 
State of West Bengal.

THE  MINISTER  OF  ENERGY 
(SHRI P. RAMACHANDRAN): Ha'e 
they done that?

SHRI M. S. SANJEEVI RAO: They 
are piepared to give.

I come to another subject. This is 
about nuclear energy.  As far back 
as 3969, we had installed  the first 
nuclear  power  station at Tarapur 
with the help of the General Electiic 
of USA.  But the fuel required for 
this plant is enriched "uranium.  Bê 
cause of the controversy the previous 
Government had to instal three more 
power stations with natural uranium 
in Rajasthan, Kalpakkam and Narora. 
That Government created an  infra
structure to instal nuclear generators 
for 10 per cent of the total installed 
capacity in 1990. The advanced coun
tries like West Germany, France and 
others hope to instal nuclear genera
tors to the tune of 25 per cent of the 
installed capacity by 1990 but I do 
not think we can reach even 5 P€* 
cent of the installed capacity by X$90v

Apart from that, I also want that 
the Minister should see  our
Prime Minister gives enough funds jflbr
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speedily completing the experimental 
fast breeder reactor at Kalpakkam 
which will utilise plutonium and tho
rium instead 01 uranium.  We have 
only 30,000 tonnes of  uranium but 
fortunately, we have ® lakh tonnes 
of thorium. As such, it is very very 
vital.

Apart from that, Germany and 
France have already constructed fast 
breeder nuclear power stations.  We 
immediately  want  one such  fast 
breeder nuclear power station to be 
initiated soon.

Now I come to the most important 
and burining issue which is facing the 
country.  You are all  aware  that 
under the Ministry of  Communica
tions, we have the Indian Telephone 
Industries spread all over tne country 
—Bangalore, Nainital and Palghal. 
Under the Ministry of Defence, we 
have the Bharat Electronics, Hindu
stan Aeronautics and  several other 
factories  So also the Railways have 
the Perumbur Integral Coach Fac
tory, Varanasi Diesel Engine Factory, 
Chittaranjan Locomotive Works.  I 
appeal to the Prime Minister to pee 
that all the four factories of Bharat 
Heavy Electncals at Bhopal, Hyder
abad, Handwar and TiruchirapaUi are 
transferred to the Ministry of Energy 
and see that the country is saved from 
the clutches of George Fernandes, the 
Minister of Industry, who wants to 
sell away the interest of the presti
gious Bharat Heavy Electncals by 
making it a subsidiary of Messrs. 
Seimens of Germany.  I warn you 
Mr. Ramachandran, don't be a fence 
sitter, come forward and take active 
interest. As you are the main consu
mer of the products of Bharat Heavy 
Electricals, please see that this nefa. 
rtous deal is scuttled.
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407 D G. 79-80  APRIL 16,

[| fa vft saft & m§  ̂gw 

3sr?  sPT*rr  *131 f,  srar fg?

T̂R?r   ̂  ̂ *fr  fl  i

fwrrt  9ft r̂r r̂ strt qy1

«p)T am«TT  5f *Bift | 1

f̂«s®rr  ’p't  fsuT̂ 

v&rs  ̂  3p> to |l t—ft m  

srr n̂i»jT f̂F ^  ̂w |?rr | f 

^  T̂OT̂t ftTHT̂ ^

«Pt f<7t̂  *ft ŝrr t
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*r$t %x ĉP #*ftt #5  wrr 

t  i

^ aft  %P(»fT

5̂T % *nfftf 3Tfcr T̂TT3T >̂ft %  I
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MR  CHAIRMAN- Pleasc conclude
J10W

SHRI RAMDAS SINGH  If  you 
îve mo 5 minutes at your discretion

MR  CHAIRMAN  I am soriy it is 

not mv discietion  I have a list from 
youi Part>

SHRI RAMDAS STNGH I have seen 
the list

MR CHAIMAN  I am sorry I will 

have to call the next spealcjr after two 
minutes

SHRI RAMDAS SINGH  I talked 
to  the  Minister  of  Pailiamentaiy 

AfTai*s and I know fully how much 

time is allotted to 0ur party.

MR  CHAIRMAN.  After two mm- 

utes I have to call the next speakei. 
You are using up the time uselessly. 
You have two minutes more  (Inter- 
rupiion̂)  Well I have to conduct the 

proceedings, not he
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«rfr̂«(f?rir>  wt?t wt,  vx

%ftx  3̂ % «nc 5*r  ^

wnvr fm VTsn ,«n̂r f *ftr
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[sfr  fosj

iffrr *tt srsft  ?i-qj?r 

 ̂ grtor  ̂   ̂t̂ifr

STorT SfSi nfl̂iT § I WPT 3*fr 

=Tlvn̂T % *RPT<?  V̂T T?>

ff  farer  <wsffa  xftsrJTT  %  s îfa 

qrqr  ̂ | . .

SHRI VAYALAR RAVI (Chirayin- 
kil): Who said? Are you quoting any 
report . ?

MR. CHAIRMAN: Mr. Ravi, please 
do not interrupt him. You can alwavs 
answer in the debate later on.

SHRI VAYALAR RAVI: I am not 
a Minister

MR. CHAIRMAN: You don’t  have
to interrupt for that reason.

«ft Tnraw fm  : *ft *  ^  *PF

~fT I far r̂r  «TT xftr
f*Tfr $, t Sf«T *t»n*ft % £F7 *¥? 
ŜTf 3fT  *vMi   ̂ %f%!T  cIT

srerTsr

*̂rw»Tf ^  îr m  f̂ r 

qft̂'TT %  aptf̂ r  *r* *prifr,3lt

iffapTT *r ?fR  ?T W   ̂?1W

0r*rr % 1 snrc % % far

$rk «ro*fi  §*r *u*Trer  ̂  i

 ̂fo srrfa*; *rc*?*rr *r

K̂tTTnRTT W  ̂  I  ?ft  *m%

aero % f*rq sfnr f̂ n ’  sfesrr 

ftrfagg *r <$ap  *rm % sptr qre 
r̂ m- q srfsw *T3r§rf apt ?tzt 1 

i crw,  1978  vt ztm
5,85,743 r̂rfTJff tfr *r<-1 

5R3T 1-1-1979apt afiTT ?|«r Tf? »rf 

5.80,829  aF̂ rfT  ̂ aft  I 

4,914 *p̂ »rfnft *t *f«r  m*r 

if;  W  I I  fftr  SfT̂

vtf̂ & t #̂atrfc*ff vi* 

*f«r *rt s?ttT | i 1-1-

1978  Vt  55,534  $W  T̂R> 

%  1—1—1979 tff  60,938

â m 5fTT  $ | tTPT mr

frm  *r  «rrc?r 5,404 *1

^TRt  3T̂TT  faft  ft  I Vrf̂PCT

T̂T ^ f far TTap cRtfi

ura ?§nr x% % *irr jpr 

%aft #?r Jr  wanfw v ?ji?n

f[ i  *ar »nr ®F*ft  xffr

p̂ff  %  w*rfv*ft  api  T*fr  r̂r 

m̂T mvn t 7 sarir 1

MR. CHAIRMAN: Please conclude, 
I am calling the next speaker. Your 
time is over.

«ft WT«  : VJPTTVfn TT?>-

ŝT T̂T’Tn  40 WW

f?̂n fr, i?ir q7*sr k 1

MR. CHAIRMAN: No, I am sorry.

SHRI  P.  RAJAGOPAL  NAIDU 
(Chittoor) : I beg to move: —

“That the  demand  under tae 
head ‘Power Development’ be re
duced by Rs 100.”

[Frequent  power  failure  in. 
many States (28).]

“That the  demand under  the 
head ‘Power Development’ be re
duced by Rs. 100.”

[Need  to  have  enough  of 
power to supply to cement and 
steel plants (29).]

“That the demand under the 
head ‘Power Development’ be re
duced by Rs. 100.”

[Need for giving  subsidy  to 
State Governments to reduce the 
tariff rates of power for agricul
ture (30).]
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'"That  the demand under  the 
head 'Power Development’ be re
duced by Rs. 100.”

[Need for  supplying  enough 
to Andhra Pradesh to take up the 
pending schemes (31).]

"That  the demand under  the
head ‘Power Development’ be re
duced by Rs. 100.”

[Need for  increasing  invest
ment  for  rural  electrification 
schemes through Rural Electri
fication Corporation (32).]

“That  the  demand under  the
head ‘Power Development’ be re
duced by Rs 100.”

[Need  for  developing  Geo
thermal Power (33).]

“That  the demand under  ihc
head ‘Power Development’ bo re
duced by Rs. 100.”

LNeed for thoroughly investi
gating and formulating a master 
plan for ‘power development* in 
the country (34) ]

“That  the  demand under  the
head ‘Power Development’ be re
duced by Rs. 100.”

[Need for developing  bio-gas 
to meet the growing rural energy 
needs (35).]

“That  the demand under  the
head ‘Power Development’ be re
duced by Rs. 100.”

[Need  for  developing  Wing 
Energy to meet the growing rural 
energy needs (30).]

‘That  the demand under  tnc
head Tower Development* be re
duced by Rs. 100.”

[Need for providing enough of 
money  under  the  “Minimum 
Neftds Programmes” of the ftural 
Electrification Corporation (37).]

“That  the demand under  the
fwad *Power Development’ be  re
duced by Rs. 100.”

[Failure to convince the Elec
tricity Boards to set yp capaci
tors in the transformers instead 
of asking the agriculturists to 
have the capacitors  attached to 
their pump sets (38).]

‘That the demand under the head 
‘Coal and Lignite*  be reduced by 
Rs. 100.”

[Failure to supply coal to the 
industries (52) ]

“That the demand under the head 
‘Coal and Lignite’  be reduced by 
Rs. 100.”

[Lack of efficiency in the Coal 
India Ltd. (53).]

“That the demand under the head 
‘Coal and Lignite’  be reduced by 
Rs 100”

[Need  for  encouraging  the 
coal production (54]

“That the demand under the head 
‘Coal and Lignite’  be reduced by 
Rs 100.”

[Reduction  in  production of 
lignite in Neyveli (53).]

“That the demand under the head 
‘Coal and Lignite’  be reduced by 
Rs. 100.”

[Failure in arresting the em
bezzlement of coal (56).]

“That the demand under the head 
‘Coal and Lignite*  be reduced by 
Rs 100.”

[Failure in increasing the effi
ciency of Neyveli Lignite Corpo
ration Ltd. (57).]

SHRI ROBIN SEN (Asansol): I beg 
to move: —

“That the demand under the head 
‘Coal and Lignite’  be reduced to 
Re. 1.”

[Failure to scrap  the Baveja 
Committee Report (7®).]

“That the demand under the head 
‘Coal and Lignite’  be reduced to 
Re- 1."
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[Failure to supply coal to steel 
and power industries (77).]

"That the demand under the head 
'Coal and Lignite’  be reduced to 
Re. 1.”

[Failure to come to a settlement 
in wage negotiator due to un̂ue 
interference by Bureau of Public 
Undertakings  and  anti-labour 
policy  ol  the  Coal India Ltd. 
(78).]

“That the demand under the lioad 
‘Coal and Lignite’  be reduced to 
Kc. 1.”

IFailuic  to  democratise  Ine 
Coal India Ltd. and  check  too 
mueh dependence of Ministry on 
bureaucrats (79). 1

“That the demand under the head 
‘Coal and Lignite’  be reduced to 
Re. 1.”

[Failuic to invest more capital 
it) E C L  for  opening  of new 
mines, thu> cieating more  em
ployment opportunities ’(80) ]

“That the demand under the head 
‘Coal and Lignite’  be 1 educed to 
Re. 1.”

[Failure to eradicate malprac
tices amongst certain high  offi
cials in ECL (81).J

“That the demand under the head 
‘Coal and Lignite’  be reduced by 
Rs 100”

[Failure to check  malpractices 
m contract system in the supply 
of «and and timber for sand fil
ling (82).]

“That the demand under the head 
‘Coal and Lignite’  be reduced by 
Rs. 100.’*

[Failure in proper sand filling 
and other steps, thereby causing 
serious  subsidence of lands in 
Asansol-Raniganj coal belt under 
E.C.L. (88).]

‘That the demand unde* the head 
'Coal and Lignite'  be reduced by 
Rs 100”

[Failure m checking malprac
tices in the matter of distribution 
of coal thereby  causing serious 
coal scarcity in West Bengal and 
in other States (84).]

“That the demand under the head 
‘Coal and Lignite’  be reduced by 
Rs. 100,”

[Failure to supply coal to in
dustries causing serious cut down 
m pioduetion (85).]

SHRI BIJOY MODAK (Hooghly): 
I beg to move: —

‘•That the demand under the head 
Ministry of Eneigy’ be rcduced to 
Re. 1.’*

[Failure to evolve a  suitable 
policy regarding  distribution of 
coal to  power plants and steel 
industries on priority basis (86) ]

“That the demand undei the h?ad 
Mmibtiy of Eneigy’ be reduced to 
Re. 1.”

[Failure to tieat distubution of 
coal as an emergent measuie by 
making it a collective i esponsibi- 
Jity of the  Central Government 
(87) 1

“That the demand under the head 
‘Ministry of Energy’ be reduced by 
Rs 100."

[Failure to supply good quality 
coal with  less ash  content to 
Ihermal power stations (88).]

“That the demand under the head 
‘Ministry of Energy’ be reduced by 
Rs 100.’'

[Need to have effective coordi
nation between the Railways and 
other  concerned  Ministries  in 
respect of supply of coal (89).]

“That the demand under the head 
‘Ministry of Energy* Tie reduced by 
Rs. 100.”

[Failure  to  avert  recurring 
power cuts throughout the coun
try (90).]
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“That the  demand  under  the
* head ‘Ministry of Energy' be reduc
ed by Rs. 100.”

[Failure  to  supply  required 
quota of coal to Thermal Power 
Stations in West Bengal (91).]

“That the  demand under the 
head ‘Coal and Lignite' be reduced 
by Rs. 100.”

[Failure to supply requirement 
of coal on a priority basis to all 
Thermal Power Plants in general 
(92).]

“That  the  demand under the 
head ‘Coal and Lignite’ be reduced 
by Rs. 100.”

[Failure to speed up a negotia
ted settlement on the demand for 
Wage rise with Coal-mine Wor
kers Organsations  and  thereby 
avert  any  possible  continued 
strike by them (93) ]

“That  the demand  under  Ihu
head ‘Coal and Lignite’ be reduced 
by Rs. 100.”

[Failure to check corruption in 
coal mines in league with con- 
traciors in  sand  filling of the 

mines (94).]

SHRI A. K. ROY (Dhanbad): I beg 
to move: —

“That  the demand  under  the
head ‘Ministry of Energy* be reduc
ed by Rs. 100.”

[Constant Power  failure  dis
rupting the economy and life of 
eastern  part  of  the  country 
(99).]

“That  the demand  under  the
head ‘Ministry of Energy’ be reduc
ed by Rs. 100.”

[Deterioration in capacity uti
lisation of the  existing  power 
plants (100).]

“That  the demand  under  the
head ‘Ministry of Energy’ be reduc
ed by Rs. 100.”

[Lack of coordination between 
the departments of Coal. Rail and 
Power (101).]

“That the  demand under the 
head ‘Ministry of Energy’ be reduc
ed by Rs. 100.”

[Loss of energy in transmission 
and  distribution  of  electricity 
(102).J

“That  the demand  under  the
head ‘Ministry of Energy’"Te reduc
ed by Rs. 100.”

[Increased foreign  dependence 
in the power industry (103).]

“That  the demand  under  the
head  Ministry  of  Energy  by 
Rs. 100.”

[Need of a National Grid in the 
country (104).]

“That  the demand  under  the
head ‘Coal and Lignite’ be reduced 
to Re. 1.”

[Failure to have captive Rail
way to ensure -supply of coal to 
Steel and Power Plants (105).]

“That  the demand  under  the
head ‘Coal and Lignite’ be reduced 
to Re. 1.”

[Failure to provide  drinking 
water and quarters to the miners 
in Dhanbad coalfield (106)].

‘•That  the demand  under  the
head ‘Coal and Lignite’ be reduced 
to Re. 1.”

[Delay in finalising new Wage 
Board for the workers (107)].

“That  the demand  under  the
head ‘Coal and Lignite’ be reduced 
to Re. 1.”

[Need to reject Baveja  Com
mittee Report in toto (108)].

“That  the demand  under  the
head ‘Coal and Lignite’ be reduced 
by Rs. 100.”
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[Need  lor  regularisation  of 
contract and casual workers in 
the coal belt doing perennial type 
of job (109)].

“That the demand  under  the 
head ‘Coal and Lignite’ be reduced 
by Rs. 100.”

[Need to  provide employment 
to the villagers whose land  had 
been taken away by the Monidih 
Project  during  emergency  in 
Dhanbad  (110)].

“Thai the demand  under  the 
head ‘Coal and Lignite’ be reduced 
by Rs. 100.”

[Wrong policy  of mechanisa
tion at the cost of  employment 
and with imported machines thus 
increasing  foreign  dependence 
(111)3.

“That the demand  under  the 
head ‘Coal and Lignite’ be reduced 
by Rs. 100 ”

[Need to look into  mal-prac- 
tiees in Mirsa Mugma zone of the 
E.C.L.  (112)].

“That the demand  under  the 
head ‘Coal and Lignite’ be reduced 
by Rs. 100.”

[Need to reinstate Harijans and 
Adivasi workmen thrown out o/ 
employment  in  the  collieries

(113)3.

“That the demand  under  the 
head ‘Coal and Lignite’ be reduced 
by Rs. 100.”

[Need to reduce expenditure in 
CIL by abolishing the post  of 
Chairman  (114)1.

‘That the demand  under  the 
head ‘Coal and Lignite’ be reduced 
by Rs. 100.”

[Need for public distribution of 
coal to the villages throygh Pan- 
chayats  (115)3.

“That  the demand  under  {fas
head ‘Coal and Lignite’ be reduced 
by Rs. 100.”

[Need  to  check  indiscipline, 
politics and strike of the ofiicers 
in the coal belt  (116)].

“That  the demand  under  the
head ‘Coal and Lignite’ be reduced 
by Rs. 100.”

[Need to settle the problem of 
land-lessers  due  to  mining in 
Dhanbad coal field (117) .

“That  the demand  under  the
head ‘Coal and Lignite’ be reduced 
by Rs. 100.”

[Need to end contract  system, 
money lending and  gangsterism 
in Dhanbad coal field  (118)].

“That  the demand  under  the
head ‘Coal and Lignite’ be reduccd 
by Rs. 100.”

[Need to check malpractices m 
the coal belt and E.C.L.  (119)].

“That  the demand  under  the
head ‘Coal and Lignite’ be reduccd 
by Rs. 100.”

[Need to meet the demands of 
the villagers at Kathara in E.C.L. 
(120)].

“That the demand under the head 
'Coal and Lignite* be reduced by 
Rs. 100.”

[Systematic  elimination  of 
female workers from employment 
in the collieries (121).]

“That the demand under the head 
‘Coal and Lignite’ be reduced by 
Rs. 100.”

[Sudden cracking  of  Adivasi 
village at Bhowrah due to wrong 
mining by the coal belt (122).]

“That the demand under the head 
‘Coal and Lignite’ be reduced by 
Rs. 100.”
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[Need to solve the problems of 
widespread illegal mining of coal 
in Dhanbad and  Haaaribag dis
tricts of Bihar.  (123).]

“That the demand under the head 
‘Coal and Lignite’ be reduced by 
Rs. 100."

[Forcible dispossession of Adi- 
vasis of their land at Chandra- 
pura by the D.V.C. without giv
ing them employment and reha
bilitation.  (124).]

“That the demand under the head 
‘Coal and Lignite’ be reduced by 
Rs. 100.”

[Refusal to give minutes of dis
cussion  by  the G. M. Kathara 
(Central Coalfield Limited)  to 
the  Bhartiya  Coal Karamchari 
Union  and  the  discriminatory 
attitude adopted  (171).]

SHRI K. A. RAJAN (Trichur): I 
beg to move*

‘That the demand under the head 
‘Ministry of Energy’ be reduced by 
Rs. 100.”

[Failure to create an All India 
Service of Engineers.  (125).]

“That the demand under the head 
‘Ministry of Energy’ be reduced by 
Rs. 100.”

[Failure to establish a National 
Grid to meet the growing power 
crisis.  (126).]

“That the demand under the head 
"Ministry of Energy’ be reduced by 
Rs. 100.”

[Failure to undertake integrat
ed programme of research, man
power planning and training for 
State Electricity Boards.  (127).]

‘That the demand under the head 
“Ministry of Energy* be reduced by 
X*. 100.”

[Failure to  check  effectively, 
losses in generation, transmission 
and  distribution of  electricity. 
€128).]

“That the demand under the head 
'Ministry of Energy’ be reduced by 
Rs. 100.”

[Failure  to  avert  recurring 
power outs throughout the coun
try.  (129).]

“That the demand under the head 
‘Ministry of Energy’ be reduced by 
Rs. 100.”

[Failure to  evolve  a policy 
regarding distribution of coal to 
power and steel plants.  (130).]

“That the demand under the head 
‘Ministry of Energy’ be reduced iby 
Rs. 100.”

[Failure to  meet  the power 
shortage m both public and pri
vate sector industries.  (131).]

“That the demand under the head 
‘Ministry of Energy’ be reduced by 
Rs. 100.”

fFailure to utilise the existing 
capacities of  ptfwer'  projects. 
(132).]

“That the demand under the head 
‘Power Development’ be reduced by 
Rs. 100.”

[Failure  to  evolve a uniform 
wage policy for workers m Elec
tricity In'iufrfries.  (133).]

“That the demand under the head 
‘Power Development’ be reduced by 
Rs. 100.”

[Failure  of  participation  of 
workers  in the management of 
Electricity Boards  (134).]

‘'That the demand under the head 
‘Power Development’ be reduced by 
Rs. 100.”

[Failure t̂ constitute  an All 
India Wape Guideline Committee 
for electriĉ* Workers.  (135).]

“That the demand under the head 
‘Coal and  ligrite’  be reduced to 
Re. 1.”

[Failure to strpply coal to steel 
and power industry. (136).]
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“That the demand under the head 
‘Coal and  Lignite’  be reduced to 
Re. 1.”

[Failure to come to a settle
ment m workers' wage negotia
tion in the co<»i Industry.  (137).]

“That the demand under the head 
‘Coal and  Lignite’  be reduced to 
Re. 1."

[Failure  to  abolish  contract 
labour in coal industry.  (138).]

“That the demand under the head 
‘Coal and  I-ignite’  be reduced to 
Re. 1.’*

[Failure to  evolve a suitable 
policy for the distribution of coal 
to various industries.  (139).]

SHRl K. KAMAMURTHY (Dharu- 
rapuri): I beg to move:

“That the demand under the head 
‘Ministry of Energy’ be reduced by 
Rs. 100.”

LNced to abolish the system of 
having the Chairman of Central 
Electricity Authority as the Sec- 
’ retary to the Government. (142).]

“That the demand under the head 
‘Ministry of Energy’ be reduced by 
Rs. 100.”

[Need to allow the State Elec
tricity Authorities to  fulfil  the 
power needs and enable the Re
gional Electricity Boards to func
tion effectively. (143).]

“That the demand under the head 
‘Ministry of Energy’ be reduced by 
Rs. 100.”

[Need to stop  the  entry,  of 
foreign multinationals like  Sei- 
mens in the vital sector of power 
distribution in the country. (144).]

“That the demand under the head 
‘Ministiy of Energy’ be reduced by 
Rs. 100.”

[Inability to transport coal to 
industrial  units  and  thermal

plants to ensure economic distri
bution of available power. (145).]

“That the demand under the head 
‘Power Development’ be reduced by 
Rs. 100.”

[Need to  constitute a  Power 
Development Finance Corporation.
(146).]

“That the demand under the head 
‘Power Development’ be reduced by 
Rs. 100.”

[Need to revamp the working 
of the Central Electricity Autho
rity by making it a truly inde
pendent body and by appointing 
the Chairman of State Electricity 
Authorities  as  its  Members.
(147).]

“That the demand  under  the 
head ‘Power Development’ be re
duced by Rs. 100.”

[Inflation of achievement figures 
so far as generation of electric 
power is concerned.  (148).]

“That the demand  under  the 
head ‘Power Development’ be re
duced by Rs. 100.”

[Claiming that the plants have 
started .generating power, while 
they have been put only on 
“TURNING GEAR”, after which 
nearly six months lapse  before 
power is generated.  (149).]

“That  the demand  under  the
head ‘Power Development* be re
duced by Rs. 100.”

[Slow progress of construction 
of Mettur Thermal Plant.  (150).]

“That  the demand  under  the
head ‘Power Development’ be re
duced by Rs. 100.”

[Failure to  start  work  on
Hogenakal Hydel Project.  (151).]

“That the demand  under the
head ‘Power Development’ be re
duced by Rs. 100.”
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[Failure to have proper main
tenance of power  plants  which 
have led to  the severe  power 
crisis in West Bengal. (152).]

4*That the demand  under  the 
head ‘Power Development’ be re
duced by Rs. 100.”

[Encroachment on autonomy oi 
State Electricity Boards by mak
ing the Chairman of such Boards 
as the Members of Regional Elec
tricity Boards which are treated 
as subordinate offices of Central 
Electricity Authority. (153).]

‘That the demand  under  the 
head Tower Development’ be re
duced by Rs. 100.”

[Failure to wind up the Regi
onal Electricity  Boards  which 
have not served the purpose  of 
utilising  the  available  electric 
power economically. (154).]

“That the demand  under  the 
head ‘Power Development’ be re
duced by Rs. 100.”

[Failure to accept the advice of 
the Regional Electricity  Boards. 
(155).]

“That the demand  under  the 
head ‘Power Development’ be re
duced by Rs. 100.”

[Failure to accept the  lowest 
tenders  for the supply of equip
ment to Northern Regional Elec
tricity  Boards’  Load  Despatch 
Centres. (156).]

‘That the demand  under  the 
head ‘Power Development’ be re
duced by Rs. 100.”

[Failure to protect the interests 
of public Exchequer in the mat
ter of accepting tenders for sup
plying the equipment to Load 
Despatch Centres. (187).]

“That the demand  under  the 
head ‘Power Development’ be re
duced by Rg. 100.”

[Acceptance of technically un
suitable ofltyr of Messrs Siemens 
Limited in the matter'of supply
ing equipment to Load Despatch 
Centres which has cost the nation 
Rs. 90 lakhs of excess payment. 
(158).]

“That the demand  under  the 
head ‘Power Development* be re
duced by Rs. 100.”

[Decision of Central Electricity 
Authority to trip down the pro
duction of power  by  Thermal 
Plants in Northern Region by 40 
per cent and directing them  to 
use furnace oil in the place of coal 
which is not available. (159).]

“That the demand  under  the 
head Tower Development’ be re
duced by Rs. 100.”

[Damage that would be caused 
to the machinery by the use of 
furnace oil in Thermal Plants as 
directed by the Central Electricity 
Authority. (160).]

“That the demand  under  the 
head ‘Power Development’ be re
duced by Rs. 100.”

[Failure of  the  Ministry  to 
reply to the Members of Parlia
ment who have pointed out the 
collusion/bureaucracy with Messrs 
Siemens. (T8T).]

“That the demand  under  the 
head ‘Power Development’ be re
duced by Rs 100 ”

[Failure to appoint C.B.l. en
quiry into the Seimens deal for 
the supply of equipment to Load 
despatch Centres.  (162).]

“That the demand  under  the 
head ‘Power Development’ be re
duced by Rs. 100.”

[Need to stop day to day inter
ference in the working of Region
al Advisory Boards by the Central 
Electricity Authority. (163).]
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‘‘That th& demand  under  the 
heaci ‘Power Development’ be  re
duced by Rs 100”

[Need to stoo the  system  of 
keeping engineering staff in the 
Central Electricity Authority but 
making the Regional  Electricity 
Boards show such people on taeir 
staff strength. (164).]

“That the demand  under  the 
head ‘Coal and Lignite’ be reduced 
by Rs 100”

[Failure to implement  labour 
laws in the Neyveli Lignite Cor
poration (165).]

“That the demand  under  the 
head ‘Coal and Lignite* be reduced 
by Rs 100”

[Failure to clear the lakhs of 
tonnes of coal lymg at the  pit
heads  which  has  resulted  in 
heavy losses to Coal India Limit
ed (166)]

* That  the  demand  un ler  the

head ‘Coal and Lignite be induced
by Rs 100”

[Decision to exploie lignite  m 
Gujarat (167) ]

“That  the  demand  undei  the

hr id  Coil and Liemlt  be teduccd
by Ks  100

[Failure  to  maintain  propf 1 

production schedule in coal mines 

(168).]

‘ P at  the  den-  d  ur In  th 

h<\  Coil and I i»nttc  bo ioduceJ 

hy 00

[Need to re  iŝcss the uoikuu 

o£  C a  Inin Limilt HI  m vew ff 

cn  mui  hta'M  li sp* be*n£, m- 

mcurred by it (169) ]

*  That  the.  I  jnd  under  the 

head  Coal a id Lign to  be reduced 
by Rs 100

[Failure to modernise the coal 
mines machinery equipment which

led to frequent disaster* in the 
mines. (170).]

MR CHAIRMAN The cut motions 
are before the House

SHRI D D DESAI ($aira). On 7th 
April, in the presence of an important 
Cabinet Minister, Mr. Tata Rao, Pre
sident of the Central Board of Irri
gation and Power, and Chairman of 
th? Andhra Pradesh State Electricity 
Board, had this to say:

“If only  the  units  that were 
erected in the recent past from the 
indigenous sources had  performed 
well, even partially, the country, I 
am sure would not have been re
quired to face the shoitages it has 
been facing all these  years  and 
still continues to face m some of 
the regions”

He added

“While it ’s true that one may 
have to pay a heavy price for 
learning how to design, fabricate, 
erect and commission major power 
plants and equipment, it is a pity 
that the Electricity Boards which 
aie it the reĉi  end of  such 
equipment are pettin" al1 the blame 
of the performance  plant and
the  tqutomont  mjnufi luitd by 
those who  rtfj  to  learn  and 

worse '•til1  lefusx. to pjy fui their 
mist ke>,  ind  n ikr the*  Eit -tncity 

Bo ui«v, not on!/ ‘lit? objects of cri
ticism  but also mak-*  thom pay 
dt irly toi  all the mistakes of the 
mwufartu ers

In tV> mdina»v <ou’ <?  thr consu
mer ot th<* cu«tomjr l-. the king  In 

the private sector the customer is the 
emi>«.ni  Bu‘ ia  mving his say 
"hnre’>  Do tht* pqiunmrn̂s puichased 
tome up  n performance  to  interna
tionally accep+abla stands ds?

Members have  tVlkedl  about  the 
power prob’eros in West Bengal, Bihar 
etc  I may say that as early as 1967, 
when Dr Vikram Sarabhai was the 
Chairman of the Atomic Energy Cool-



emission, 2 had  requested that wt 
should go in for larger capacities and 
higher voltage*,  in fact, I happened 
to be the Chairmen of the Develop
ment Council, with which I was asso
ciated fvoiii 1065, and we gave hint 
details of the “8/4 power law”,  toy 
which every 100 per cent increase in 
KW rating would require only #8 per 
cent increase in wefgftF or additional 
raw material*,  m other words, the 
basis was laid for 400 KV, 200 to 500 
MW unit sets and so forth.
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Today, what are we  facing?  We 
had, as early a* 1956, gone in for the 
Metropolitan Vickers Impulse Turbine 
of AEI, but suddenly somebody come* 
up from nowhere and says we should 
change over to the Reaction Turbine. 
He has ever got the foggiest, idea of 
what he is talking about.  Nobody m 

the world would agree to change from 
one design equipment to another so 
abruptly or thoughtlessly, because all 

the design, training and experience of 
oui? personnel will go near waste. We 
wiJl have to un-learn and re-learn at 
fireat cost.  Our hon. Minister  does 
ncyf realise this.  Unfortunately,  Mr. 

George Fernandes, who Las been car
ried away by some of these  things, 
I am afraid,  also does not realise it. 
I will just tell our Mmjstei this much 
 ̂it as early as 1949 when I  asked 
Dj.nilor Bern  and  the  maker*  of 

Mercedez cars as their agent in India, 
to make gome minor change m  the 

engine, they laughed at me and ask
ed: how old are you?  I said* 33 yrars. 
They said: “bo 65 and then come  to 

us”  Tt had taken Mercedez Benz 30 
to 40 yeurg io reach maturity, effici
ency and reliability through feed back 

<?nd fhis engine has no'̂ betn per
iled  It is a vcty vital subject. We 

have provided  Rs  15 750 crores, for 
power m the Sixth Plan.  Unfortu
nately you are going  to  have  only 
tombs, not power plants.  The epuip- 

ment which you ar<» purchasing and 

installing do not perform well  But 
even jn our own country, there are 
Diants with imported  equipment 
"which perform  differently. Kenu- 
«agar is the star performer, which has

the impulse turbine made, by G$ a# 
it generates 8300  per installed 
I£W and another is Tata's Trohabay 
AtfG Turbo sets giving' 7000 Kwh per 
&v station.  Other p&nts are Dhu- 
waran and Ahmedabad. They are 
dodng well.  17 you are keeping  » 
good record and if ypu had seen it ap 
t̂ hoy/ the turbiqe designs have beeh 
performing in our country, then' you 
would have drawn your own conclu
sion and you would nQt have agreed 
to be guests of  Collaborators,  who 
bribe, who entertain the officials and 
Who even pay money to the political 
parties.. .

T̂HE  MJNIjSTER  OF  ENERGY 
(SHRI P. RAMACHANDRAN):  Are
we now indulging in this?

SHRI D. D. DESAI: It may be that 
it was done by the previous Govern

ment or this Government, but  that 
makes no difference.  If any of these 
people have palmed us with something 
whi"h js not right, we  should  sue 
them  Just now our friend was talk
ing about  power  problems. There 
have been stoppages.  But you are 
fortunate that you are in this country. 
In other countries, you would have 

been sued and the  dam&ges  would 
have run to hundreds of  crores  of 
rupees  When we  have  to  collect 

d̂ a we do not no to the collaborators. 
Vv<. 1 in organisation-? like Edison 
Eltvtno InM.tntn of the United States. 

There is also the United Nations and 
there are also Institutions of Engi
neers  These  people  have  enough 

data, corect data and objective data 
;̂ nd from that we draw the conclu- 

«>on  ns to which equipment  is per
forming better and which  one  we 

should purchase and  not waste our 
tax-payers’ hard earned money.

My own investigation  has  shown 
that there is a bjg difference between 
No. 1 leader and No  2 leader in the 

turbo sets industry.  No  1 leader in 
this industry is th° General Electric 
Company of the United States whkh 

has best sustained service heaf rates, 

least percentage of forced  outages,
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Statement

maximum reliability, largest number 
of 'units and KW in  operation  for 
longest periods, maximum experience, 
etc, 3 My information is that they had 
begged for entering into collaboration 
witĥus and my enquiry has shown 
thatj-they tried their best.  But cur 
fellqwg threw them  away  crudely. 
They; came back and told us that GE, 

are not prepared to give us the 
technology. But the fact is the other 
way round.  My information is that 
their rates and costs were lower when 
compared to- that of Kraftwork Union, 
which does not have the capability to 
manufacture dependable turbines.

MR. CHAIRMAN: I think this per
tains to tomorrow’s demands.

SHRI D. D. DESAI: He should not 
buy a single turbine which he does 
not approve and he should insist on 
what he wants.  Otherwise, nothing 
will happen. If he is meak, then the 
whole country will go to dogs and the 
blame will  squarely  rest  on  his 
shoulders.  He is responsible to see 
how the money is spent. That is why 
I said at the outset that the customer 
should not be the king but the Em
peror and he should see that each of 
equipment that is purchased is  the 
best. Coming to specific things,...

MR. CHAIRMAN: Don’t go into the 
details of that deal.

SHRI D. D. DESAI: Unfortunately, 
that is a very important matter.

MR. CHAIRMAN: You confine your
self to him as the purchaser.

SHRI D. D. DESAI: I have been in 
the electrical industry since 1937.  I 
started my career as an attendant of 
turbines in 1937.

MR, CHAIRMAN:  I  do not deny 
your rknowledge

SH&II D. D. DESAI: l have to tell 
him so? uething; he must know what 
We qnt talking about. He is a gene
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ralist; he is not expected to know all 
the details of it.

U takes nothing less titan 10 years 
to mature a design; to perfect you 
need ahove 20 years.  KWU  which 
comprises AEG and  Siemens  were 
both licensees of USA firms, namely, 
AEG was a licensee of GE and 
Siemens was a licensee of Westing- 
house. Both thd licensees were ter
minated in the late ’60s.  KWU has 
not got experienced  designers.  You 
cannot create a good team in less than 
20 years.  Do you know  to  whom 
KWU is selling turbines?  They are 
selling  to  developing  and  under
developed countries, like Brazil, Iran 
and others who are ruled by dictators, 
who buy anything given to them if 
they are personally enriched.  It ap
pears, this is what we are heading for 
in this country also.  Even in  West 
Germany, the Siemens do not sell 
many turbo-sets.  I have  been the 
Chairman of the Brown Boveri units 
in India.  I know what it is. KWU 
upto 100 MW may be all right.  We 
want large turbo-sets in range of 500 
MW to 2000 MW. There is no other 
choice than GE of USA.

A sudden change from one to ano
ther is going to hurt us so badly be
cause the designing,  manufacturing, 
installation,  operating,  maintenance 
and servicing of one will have to be 
unlearnt and we have to re-learn a 
totally  different  one.  When  the 
General Motors were asked to change 
the Chevrolet car engine, they  said 
that the engine was designed in late, 
‘20s and that  improvements  made 
during the last 50 years were little 
here and little there to finally give 
a dependable engine  It had taken
50 years for General Motors to perfect 
the  Chevrolet  car  engine.  Today, 
suddenly, you allow a  big  change 
which is going to harm us. There is 
a fundamental difference in the design 
of two turbines. Impulse turbine and 
Reaction turbine.  The design differ
ence is there; the construction differ'' 
ence is there.  The two  operating 
principles are different  In the R®“
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action turbine, there are more stages 
and pressure is divided between the 
Totaling parts and the stationary parts. 
In the Impulse turbine, the stages are 
less and pressure is on the stationary 
parts. It is more  rugged. GE make 
the best. There is such a vital differ
ence  which  makes  designing  and 
manufacturing different.  I do not 
know how you are going to get over 
these things.  If it were  that  you 
were only affected, we would not have 
bothered about it.  But  the  whole 
country will have to sutfei on account 
of this.

I  have got a lot of details with me. 
If you want, 1 can read out all the 
details for you and show you how big 
differences are there. In any case, I 
can give you all the details In a sepa
rate letter..

MR. CHAIRMAN; And he can reply 
to you in a separate letter!

SHKI D. D. DE3AI:  Recenty,  an
inspired article has come out in the 
press on “Soviet technology—the cost 
of collaboration”. This is an inspired 
article which shows that Soviet tech
nology has been absolutely worthless! 
and that it has been very costly. It 
true that Soviet technology is a little 
outdated but it is upto us to pick their 
advanced technology.  They are one 
of the shrewdest purchasers and are 
also more  choosy.  They  are  not 
stupid.  They have gone for Hitachi 
turbines for international cooperation 
Hitachi and Toshiba of Japan are the 
licenceeg of  GE of  USA, not  of 
KWU, and they make Impulse  tur
bines.  This is an  inspired  article. 
After ail, you are no( someone who 
can be carried away T>y such articles. 
You concentrate on the data of turbo
sets performance made and operated 
in all the countries.

Unfortunately, in our country,  we 
have not got the system by  which 
accurate data are made available in 
"regard to day-to-day failures, varia
tions  in  voltage  frequencies,  etc. 
yhar* is fh*'voltfig#  consistent?? 
TMwwfiis the Oeb&idabilfty of frequ
ency? Where is the availability? Inter

ruptions are so many. All these things 
are such that we cannot say that) we 
are generating electric power and are 
supplying satisfactorily to the  con
sumers.  In any other country, c this 
sort of thing would not be tolerated. 
They would sue and demand, net a 
flJw . erodes,  but  several  hundred 
'crores. But our Electricity Boards are* 
unfortunately, taking it easy.  Unfor
tunately, our Indian people are milder 
people and they do not know' what 
others in other countries do and their 
rights under the law and they do not 
know how they can go ahead and get 
the compensation.

There are many things  connected 
with the failure of BHEL equipment. 
We have established one of the finest 
plants in the world; the BHEL plant 
in Bhopal is one of the finest plants. 
It was set up in collaboration  with 
the Associated Electrical Industries of 
U.K. They can produce  very  good 
machines.  The oeoplc are very well 
trained, but  unfortunately our top 
management requires to be  changed 
because the top management which 
we have got now does not seem to 
know what they are talking.  I just 
read in one of the books about one 
Dr. Sharan, an employee of one of the 
modest  companies  in  Switzerland, 
namely, Sulzer; it is not a big com
pany.  In Switzerland, with whom I 
have had a long association, the largest 
company is Brown Boverys,  I have 
been the Chairman of that company’! 
Indian Subsidiary.  Sulzer  is, com
paratively, a smaller company. Some
body from there comes here,  poses 
himself as somebody worthwhile, goes 
round and tries to get for us techno
logy.  He even thumped the table at 
General Electric.  I was told that he 
thumped the table at General Electric 
and made such a nuisance of himself 
that the General Electric loti; interest 
in us.  That is how this thing was 
dropped.  Like this we have, unfor
tunately, driven out people.. .

SHRI P. RAMACHANDRAN: I have 
j&Ot driven out anybody. '

MR/ 'CHAIRMANr Yow call*-' httte 
your say when you reply.
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SHRI D. D. DESAI: I am not con
cerned with any particular person. 
It is not a question of Desai or any
body. It is a question of our country. 
When we are going to get technology, 
we are not going to buy on account 
of somebody’s advice or opinions; we 
are going to examine the data. Then 
dependability and reliability of  ̂ the 
data and several other factors are also • 
involved. Unless and until those data 
are outstanding, we are not even go
ing to talk to those people. Even if 
the data are good, v.'e get the offer 
for the total advanced technology and 
then see whether it is complete and 
whether it is worthwhile. Otherwise, 
we will be unnecessarily hurting the 
interests o f , our country and the 
future development of our country, 
We have a future. V/e do not want 
to waste our life in soma worthless 
pursuits and leave a large number of 
our people in unemployed condition 
or poverty. Already a large num
ber of our labour force has . 
been laid off. Factories are closing 
down. Lastly, plants and investments 
are idling. All this is because of 
idiotic decisions taken by somebody 
somewhere and without understanding 
what is what. I hope you are not 
going to be a party to it. If anybody 
in the Ministry is thinking that way, 
we should be bold enough and put an 
end to it.

MR. CHAIRMAN: I think you
should try and conclude now. -

SHRI D. D. DESAI; Yes. Then, we 
had some collaboration for manufac
turing boilers with the Combustion 
Engineering. That is all right. Mr. 
Krishnamurthi had been one of those 
who had been responsible for this 
thing. But, I believe, that even there, 
the Americans are not absolutely 
benefactors. You have to know in 
totality what to get and you must also 
make the fullest use of it; otherwise 
they will jUst give you partially or 
nothing. They are afraid that India 
will be another Japan. They do not 
want to create that sort of a compe
titor in India. Therefore if you touch 
the American equipment or Americaii

technology, you will have to be ex
tremely careful and you make sure 
that what you are getting is definitely 
the best that they have got. Other
wise, they will put you into a serious 
difficulty.

This is a note of warnmg which I 
must give. Having collaborated with 
the Americans, i knew these people 
are not friends of ours. {Interrup
tions). Be at arm’s length. We are 
not concerned' here with any indivi
dual.

MR. CHAIRMAN; Mr. Desai, I think 
you should conclude now.

SHRI D. D. DESAI; There is a 
large number of points. Unfortunate
ly I am keeping with me a very 
large number of items. Please allow 
me some time.

MR. CHAIRMAN; The limitation o£ 
time is there according to what the 
Business Advisory Committee has- 
allowed. So, it is not in my hands. If 
it had been in my hands, I could have 
given you the extra time.

SHRI D. D. DESAI; Madam, this, 
information is helpful and the coun
t r y  will benefit by it.

MR. CHAIRMAN; But, you promis
ed that you will write to him about 
that.

SHRI D. D. DESAI; I shall write. 
But  ̂ unfortunately, it will fall in the 
hands of bureaucracy.

MR. CHAIRMAN; There is a prac
tice of releasing letters to the press.

SHRI VAYALAR RAVI (Chirayin- 
k il) ; He won’t- reply.

MR. CHAIRMAN; As I said, there 
is a practice of releasing the corres- 
pxDndence to the press.

, SHRI D. D. DESAT; I will tell you- 
one simple thing. What is the use of 
grudging here. When a decision in 
1969 was taken to suspend the im
ports, I had opposed that'strongly tO' 
the Chairmatt o f' the Developlrient
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Council and I said that at least we 
should have fifty per cent of our gene, 
rators imported. By suspending the 
imports, you will only be ruining our 
future and we will be put into dLfli- 
culty. Unfortunately these people 
did not agree. Even with regard to 
one final import which thej' had 
agreed to that was also not allowed 
to 'be arranged. You are now seeing 
the consequence of it. (Interruptions)

MR. CHAIRMAN: Mr. Desai I am 
again asking you to conclude now 
because there are a large number of 
speakers.

SHRI D. D. DESAI: There are still 
more outstanding items.

MR. CHAIRMAN: You should have 
thought about it much earlier. They 
will continue to remain outstanding. 
And somebody else^ will deal with 
them. I am sorry, Mr. Desai, you 
should conclude now.

SHRI D, D. DESAI; There are a 
large number of complaints conaing.

MR. CHAIRMAN: Mr. Desai you 
have taken nearly half-an-hour.

SHRI D. D. DESAI; Unfortunately 
the thing is this. You must also 
realise that even in the wagons they 
are now putting stones instead of coal.

MR. CHAIRMAN: I wish you rea
lise the importance of coal earlier.

SHRI D. D. DESAI: Somebody is 
expected to pay for it in advance.

MR. CHAIRMAN: Mr. Desai, you 
are now forcing me to call the next 
weaker. Will you please resume 
your seat? I am sorry Mr. Desai.

Mr. Jasrotia.

SHRI D. D. DESAI: Thank you,
Madam, for whatever time you have 
given.

SHRI BALDEV SINGH JASROTIA 
(Jammu): Madam I am thankful to 
you for providing me- this opportunity

to speak a few words in support of 
the Budget Demands of the Ministry 
of Energy. Of all the problems the 
country is facing to.day the most irri
tating one is the problem of shortage 
of energy. This is not only so to our 
country but it is the problem of the 
world also. So, I shall confine myself 
only to our country.

16.59 hrs. .

[ S h r i  M. S a t y a n a r a y a n  R a o  in the 
Chair]

The energy is needed not on ly  for 
our industries but also for agricultural 
piu'poses which is the economic struc
ture of our country. This counti-y 
has got many sources of pow er' the 
sun-shine, showers energy every day 
—equal to the fossil fuel-water.falls, 
the tide in the sea, the winds. The 
whole atmosphere is full of energy— 
still We are short of the energy. To 
overcome this problem what should 
we do? Where is the defect? To my 
mind_ the only difficulty is that there 
is no proper storage of energy. To 
be more correct, I should say that we 
have to do something for better 
energy storage techniques to meet the 
demands and to make better utilisa
tion of the energy. I would request 
the hon. Minister to look into this 
aspect of the problem, because, if a 
generator fails, then, there is no pro
vision for us to get light or energy. 
Therefore, we should make necessary 
efforts so that we may have proper 
efficient, economical ways to collect, 
store and distribute or lise energy for 
the benefit of all of us. For proper 
and efficient storage of electric power 
We must have efficient and economical 
sources of power. If we can build 
better ‘Energy Mousetraps’ or have 
with uŝ  then, the whole world will 
make path to come to our door.

17 hirs. ..

I may mention in this connection 
that, according to the Report of the 
Water Commission, the river Chenab 
in Jammui and Kashmir is most potent 
for Jiydro-electric power.
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[Shri Baldev Singh Jasrotia]

Sir, sometime back, the Centre took 
upon itself the task of going in for 
the Salal Project  in  Jammu  and 
Kashmir. That was m the year 1970 
aiH initially it was estimated to be 
c' the order of Rs. 55 crores.  The 
uate of commissioning was to be 1978. 
79  But, Sir, I am sorry to say this. 
Even today< after  spending  nearly 
Rs  222  crores on the project, the 
pioject is not going to be commission
ed os it was scheduled.

The hon. Minister wag pleased to 
tell us in this House sometime back 
that they are going to commission this 
project by 1982.  But,  recently  1 
happened, to visit that place.  I am 
son y to say that even if other things 
remained the same, this project can
not be completed before 1986. This is 
what I feel  For that, Sir, who is 
responsible?  The machinery  worth 
crores of rupees should have to work 
for 2,000 hours m one year. But what 
has happened here?  It has hardly 
worked for about 12 to 13 hours m 
one year. This is the situation there. 
For this again, who is responsible? 
The officials at the site ana even the 
Ministry are responsible  for  these 
faults  because,  there had been no 
effective supervision or probe in this 
direction.  We should have a proper 
check on those persons who are deal, 
ing with this project of vital national 
importance.  This is my  respectful 
submission. If it is commissioned it 
will yield 690 M.W. of power.  But 
this, is not being commissioned and 
is a serious matter.

Sometime back, I made a requtst 
to  th?  hon. Minister that a probe 
should be made in bad handling of 
S&lal and what has begn done in this 
regard.  So far, Sir, no  reply  has 
been given to me  I don’t know what 
stepst U any, will be taken by the 
hon. Minister.

Then, I( wish to bring to your notice 
that in the case of Lokt&k in Manipur 
and Bairasiul In Htao*6feal Pritdesh, 
they are also sick. According to m$

information, these two projects «*e 
also being handled by the department 
here.  When the Centre has 
upon itself the responsibility of dev*, 
loping these projects, may I ask, is ft 
not high time that the Minister takes 
appropriate steps in this connection, 
to put maximum efforts for the com
missioning of these projects?

Sir, I understand  that  they  are 
going  to construct a project called 
Gulhasti project on Chenab river near 
Kishtwar in the Jammu region. But 
even the approach road for that has 
not been constructed  so  far.  The 
Water Commission has mentioned that 
at ten places on the Chenab river the 
various  projects can be constructed 
and if this is done, Sir, this will illu
minate in all the respects the whole 
of Northern India.  I find no reason 
why urgent steps should not be taken 
by the Ministry at  the  Centre.  I 
would therefore  request the hon. 
Minister to rise to the occasion so that 
the needful could be done  in  the 
matter. Something needful should be 
done in the interest of the whole 
nation because every day we  hear 
that there is shortage of power in one 
part  of the country or the other. 
Power plays a very important role in 
the modern  civilisation.  The  hon. 
Minister should see that the power 
supply is augmented without any Ion 
of time.

r Now, 1 would like to make a men
tion with regard to the development of 
power  which is very essential for 
running the modem machinery,  for 
increasing the  agricultural produc
tion, and for running almost all like 
industries.  So far as our country ts 
concerned, nature has been kind 
enough and we should fully utilise 
the solar energy. We should also tap 
the energy from the sea. It is high 
time we uitilised all kinds of power 
that is available in the country. With 
these Words; I conclude >«nd I top* 
the hon. Minister wm eonsider  *2* 
feotats bmigfcfc  b* m* £ sftppac* 
the Ministry's Demands foj; Grants,



9HRX W0Y MQDAK (Hooghly):
.Mr. Chairman, Sir, the Ministry has 
given a rosy picture about Its per
formance with regard to the position 
of coal and electricity. But as it 
.appears, the position in regard to coal 
.and electricity in this country is very 
very gloomy.  Sir, coal industry is* 
passing through a deep crisis and the 
production oi coal is lagging behind 
the target.  On the other hand4 we 
are seeing a spectacular stock of coal 
at the pit-heads; and we have accu
mulated coal to the tune of 14 million 
tonnes.  But the  paradox  of  Ihe 
situation̂ is that we are having an 
acute scarcity oi coal in the midst of 
plenty. I would like to mention some 
of the facts of the shortage of coal 
.in India.
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Sir, we have seen the reports in 
Parliament that there is acute scarcity 
of coal in Gujarat, in U.P. and M.P., 
on the other hand, all the  thermal 
power  stations  all  over India are 
actually having a stock which is very 
very meagre. We are having one or 
two days' stock of coal in  all  the 
power stations, which supply electri
city  to  Calcutta and the adjoining 
industrial belt. During the last power 
crisis in West Bengal the  Calcutta 
Electric  Supply Company could not 
generate 70 megawatts of power be. 
cause of shortage of coal. In Chandra- 
pura Power Station, which is under 
D.V.C., they have one day’s stock of 
•coal.  They have  complained  that 
they have been supplied with rejected 
•coal  with 47 to 48 moisture.  As a 
•result of this( there is a short, 
age of power production to the 
tune of  150 megawatts.  Gujarat 
'is  living  hâd-tô mouth.  They 
«re trying to bring coal by sea.

Regarding Badarpur power  plant, 
enough promises were made by the 
•Minister in the House the other day, 
j*ut‘ -to' spite of that, on 11th oi this 
month, tfcfre Was a report thr one 
■ of :#r#e, units, ;at̂ afTpur
f four

three per cent.  When a query was 
made to the Railway Ministry about 
the supply of coal to tibia plant, they 
said that no demand had been made 
with them by the Ministry , of Energy 
as far as this plant was concerned.

Then, there is a report that; the 
thermal power plant at Bhatmda in 
Punjab was closed a month toaek for 
want of coal and this was continuing 
even now. It has an installed capacity 
of 440 mw. In U.P. also, some power 
plants are closed down for want of 
coal.

Now, I come to the position of coal 
stock at the steel plants.  Normally, 
the steel plants  carry a stock of 
fifteen days, but there are reports that 
they had two or three days stock only. 
The Minister of steel has also said 
that the production of steel has fallen 
down due to shortage of coal in the 
plants.  Bokaro steel plant is in the 
midst of coal belt, yet it is suffering 
from shortage of* coal.  At  Bhilai 
steel plant, there is a precarious con
dition because of shortage. As such, 
they are importing coking coal from. 
Australia. The Government have im_ 
ported coking coal to the time of one 
million tonnes and they are thinking 
of having a captive mine in Australia 
to meet their requirements.

The other day, the Minister of In
dustry said that there was shortage 
of coal in a number of industries and 
on 11th April, there was a report in 
the newspapers also that ten cement 
factories had closed  down- due to 
shortage of coal. The Fertiliser Plants 
at Nangal and Bhatinda were closed 
in February and these have restarted 
now, but the Gorakhpur Plant is still 
in a very precarious condition. The 
brick manufacturing and other small 
industries are |n a very bad plight; 
they have been hard hit by the short
age of coal. Hundreds of workers 
have been laid off and, production 
worth prores of rupees has beêioist: 
''%..̂|uJaratMlso the te&ile mSiîare
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[Shri Bijoy Modak]
and the most astonishing part of the 
whole thing is that including a num
ber of important trains^ as many as 
73 trains  ̂ are not in operation in 
Punjab due to shortage of coal.

This is the dismal picture through
out India on account of the shortage 
of coal and everything including 
generation of power is suffering. On 
the other hand, we have been seeing 
break-down of power in recen: months 
in West Bengal, Bihar, Tamil Nadu 
etc. This leads to loss of national 
production amounting to crores of 
rupees. We know that the State elec
tricity 'boards are responsible for 
maintaining these plants. I want that 
there should be no breakdown. These 
boards are looking into the matter. 
They are doing their job; but it is 
astonishing to hear the Minister of 
Energy actually saying that this is 
their job. It means that the Central 
Government have no responsibility 
for this. It is high time that this 
attitude changes. They must take full 
responsibility^ in cooperation with the 
State electricity boards, to help them 
in all matters^ including the supply of 
trained personnel to help in effective 
functioning of the plants and also in 
supplying good variety of coal with 
less ash content. That is required of 
them

Sir, coal and power crisis has thus 
become the biggest saboteur of nation
al production. In West Bengal, 
recenly when for 6 days the industiy 
was actually shut down^ there was a 
daily loss in production to the tune 
of Rs. 80 crores to Rs. 100 crores. But 
it is astonishing to hear the MiniF‘ °r 
actually denying this and saying that 
the loss in production was not due to 
power shortage but to other causes. 
So, it is high time that the Govern
ment realizes the gravity of the situa. 
tion and sees that the shortage of fuel 
power and rail transport are mutual
ly reinforcing, and they cannot be 
solved piece.meal by any Ministry. 
They must taJ5:e the whole thing in 
their own han^. My suggestion is

that a high-powered committee must- 
be formed by the Governmsnt, so that 
they can go in depth into all aspects of 
power and coal production. A coordi
nating committee should also be 
formed under the Union Cabinet, so 
that they can implement the decisions 
of this Committee; and that has to 
be done on a war footing.

Sir  ̂ another feig crisis is really 
looming large in the coal industry. 
That is about the protracted strike in 
the coal mines. As you know, one 
year back the agreement between the 
coal miners and the industry has 
expired. A new agreement is going 
to be arrived at; but the negotiations 
are lingering on for one year. And 
the tripartite negotiations with the 
Trade Unions are not making any pro
gress, due to the obstructionist atti
tude of the Government. 6 lakhs of 
coal miners resorted to a one.day 
strike, 'but it has not brought any 
sense to the Minister of Energy. A 
letter has been written by th& Central 
Trade Union leaders, giving an ulti
matum to the Government. It has 
been signed by the Secretary^ CITU, 
Mr. M. K. Pandhe, for INTUC Mr. 
S. Dasgupta, for AITUC. Mr. Kalyan 
Roy, for BMS Mr. B. S. Azad and 
Mr. M. Kumar of HMS. It says:

“We urge upon the managements 
and the Ministry to consider '̂ ■he 
entire question with all serious
ness and come forward with definite 
proposals acceptable to the workers; 
in the next meeting of the JBCCI ' 
to be held on the 19th and 20th j 
April 1979. I

We reiterate our earlier decision; ̂  
to resort to indefinite strike if the| 
managements do not accept ouri' 
demands. |

We, therefore, warn the manage
ment that if they fail to *3ring for. 
ward acceptable proposals in the 
next meeting of the JBCCI for a 
reasonable settlement^ the Centra! 
Trade Unions will have no other 
alternative but to announce the date
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of the strike action to force the 
management to concede the just de- 

 ̂ mands of the workers."

If the Government does not change 
its attitude, there is possibility of an 
indefinite strike of coal mine workers. 
And the responsibility shall lie solely 
on the snoulders of the Government. I 
would request the Minister to consi
der the entire question seriously and 

 ̂ take steps to avert the situation.

The Baveja Committee appointed by 
the Government has made su ’ ticstions 

j  which will hit the workers very hard; 
SGjCOO workars V4?ill be retrenched, 
most of them being women v/orkers.

J The Minister gave an assurance to 
trade - union leaders that they will be 
consulted before implementation of 
the recommendations. I am sorry to 
say that they have not been consulted 
and the recommendations are being 

r implemented unilaterally. I hope the 
' Baveja Committee’s recommendations 

will be scrapped in toto for the bene, 
fit of the workers.

In coalmines, the Government have 
resorted to large-scale mechanisation 
causing lot of unemployment. Lakhs 

^  of existing workers are retrenched.
* This is not in accordance with the
I election pledge of the Janata Party 
 ̂ and not with the promises they had

» held for solving the problem of un.
B employment within 10 years.

I On the other hand, Government is 
not implementing the recommenda
tions of Safety Conference and Acci
dent Enquiry Committee On Safety 
rules for miners. The accidents have 
been increasing daily and as a result 
of that, a large number of miners are 
losing their lives.

The coalmines have become the 
hunting ground of contractors. They 
are minting any amount of money be
cause of this. In one unit, that is,
E.C.L.  ̂ the officers are in league with 
the contractors and are earning money 
in the matter of supply of sand and 
timbers for sand filling. Because of

this malpractice there are serious 
land-subsidences in Asansol-Rani 
Ganj Belt.

These days coalmines are full of 
gangsters who also act as money, 
lenders. Here murders have become 
a common affair. In Dhanbad belt 
alone over hundreds of murders have 
been committed. Police openly con
nive with the gangsters in return for 
a share of the booty.

Lastly, I want to- say that Govern
ment must pay full attention to the 
load shedding. It has become a most 
common and recurrent phenomenon. 
They must change their attitude and 
give full help to the State Electricity 
Boards. I would request the Energy 
Minister to look into this fact and give 
all sorts of help to the State Electri
city. Boards regarding replacing defec
tive plants and also supply trained 
personnel for the maintenance of the 
plants. They should also supply good 
quality of coal with less ash content. 
That is being recommended b,y so 
many experts for efficient mamten. 
ance of the thermal plants. With., 
these words, I conclude.

fTo ( wT ^ t ) :
^  sfm

^  I  5nr% ^  ^  ir?'2  ̂ •

I snrfir ^  'n't ^  ^
I  I ^

TTCJ I  I

f'lS sr  ^

^  ?iwr I r>3r# ^  m̂rrcr 
^ f e n  ^  I  I

f?T T?; finxT ? fk  fH#?:
I  I ^
i > r r  I

if ^  5rrf%^
%  S T T  ^  ^  I
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[ito Ti«wrH«33 
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ttfcr *rt  ?rwr% swTffcrcr 

wrvft f 1  **** ’T̂r TfT,

VT̂$"W9IT TT WWPf T$T $  mft

TO | fa  *«fj ur*  % <frrr | * 

t *rawrr ?fafip$*?rr!T 
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irtwr ̂  fipar *t «ftr sart ¥V »ftw 
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 ̂i %far r̂r fw  »wt 1
w?t*t t?t f v\t 31 stppt  ̂fa?Frt 

wtf fw  iîrr %  If *nrr

«pt sreeiH Eft nŶr % fain 
| 1 *r$ t ̂ tp> ?fV% ssftr siirf % sr% 
w?r ̂>t «*nr 1 ift  | h?

?rnr *n  ̂ 11 q̂r rww  ̂t;«’̂ff 

*t 15’Tw n̂fw f̂r, 35 7

 ̂ tfaft '̂TT'T %  54 «R̂r

j*tt 1 w sPr ?trt ?Vt Tnr̂ T̂̂r ̂rr̂sr

%^̂ t̂ T̂ TTOTr| ! 5f31̂ FT 

tit *im 37srf  w ’Tfrornr t ;

if̂ RT | fa **r f̂rr % 

w ̂ rr srrf$$ 1 r̂̂’sr ̂snr iFarf ?»V4 

% fnq  ̂faeriT r?% ̂ frt  f̂% 
gmt % sr*aR» ̂ vlf fâTR wk̂x $m 1 

<fk  fa?tr  qm  *nft  |  fsRTTt 

«n€? vr faT*r w*fr*n r̂nr 1  ■5̂% fal 

ft qsp ifarcsr  TtftnfV fMV ̂ ff$ 1

| ?nlyT *&(£t ?TT TfW
invrt iftit tit fW   f ^rt
wi|arr jt  fa  §M?<r 3F3r? apT fnr%

nfwwft ̂  v« ̂  sf̂r % 

50 aw % ̂iTsnr «nf vnrar ̂   w 

t \ tjyRf̂ w  ̂ fiw?r * 1

 ̂ fvfalT fflSRT T̂TT 

t̂t,  T̂fvsr  ^ frtr  %vrr 
ft*rr i f̂r fW>3 % ̂  f?iwrr iwt % <rw 

3̂rf % f*TT̂ «ft?r f  ^mT, 

I’TVt Wtt fTT ̂  fTPT-ff̂«W 

rr iftr ŝrt f̂rr

Ir
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frt «s pôr, indnd
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development and are not liktiy to bo
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available for commercial exploitation 
in a major way in the near future.

# wrf ipft mm %  art
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“The total coal reserves wesre e«t4- 
mated by the Geological Survey ot 
India in 1975 as aboyt 2682 million 
tonnes including about $18 million 
tonnes of  proved  reserves,  1215 
tonnes  of  indicated reserves 3jod 
1149 million tonnes oi inferred re
serves *•
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SHRI K. A. RA JAN  (Trichur): 
Mr. Chairman, it is a sensational phe. 
nomenon that the power crisis erupts 
and escalates during this period. 
'Whether it is a short-standing malady 
or a long-standing malady, I am not

going to debate on this point. But 
unfortunately, the country is put into 
a very serious crisis. The whole k o -  
nomy is in crisis. Crores of rupees 
worth production is being lost. Wor
kers are being retrenched. Working 
m andays are being lost. There 13 ‘ an 
overall crisis in the country. We get 
claims and counter-claims about the  
generation of power. For instance, I 
w ould like to point out the claim made 
by our hon. Energy Minister. He 
said that 3022MW of additional power 
capacity has been added to the coun
try’s power system  during 1978-79. 
Instead, there is a counter claim that 
it has been m erely 1522 MW. It is 
also stated how the capacity of eight 
plants from which power is yet to be 
available, have been added to  show a 
total capacity achievem ent of 3022 MW 
during the last financial year. These 
are grouped into two categories—those 
‘rolled’ and those ‘put on barring 
gear’. Unfortunately^ this is the posi
tion.

Sir, I am not worried as to what 
w ill happen to the energy policy. I 
am not worried at all about the finan
cial resources. We have to go into 
the real m alady of the industry. As 
Dr. Ramji Singh said, it is a question  
of implem.entation w hich is lacking. 
Large sums of m oney have been ear
marked year after year for power 
programme. As for supply of equip
m ent w e have had suroluses to play  
w ith and have allowed oursalves in 
some cases even to pick and clioose 
m ore costly imported sets in prefer
ence to indigenous ones on the ground 
of sufficiently higher efficiency and 
rateability. What has gone wrong is 
that the establishm ent for, im plem ent
ing the power programme and the sys
tem of operating the capacity which  
already exists, simpljr does not work. 
The problem, therefore, is not of 
pumping 'financial resources into the 
system  but of m anagement and orga
nisation to achieve a reasonable leve^ 
of efficiency. The position at present 
is that the shortfall in establishing  
generating capacity and low  utilisa
tion of the capacity installed combin
ed w ith m ounting losses in  transmis-
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«i«n and distribution hav* created an
wŵytnip criSIS,  B»janfl̂n|
«Um losses, if I am correctly inform
ed, India has been having the highest 
percentage of transmission loss** in 
comparison with any other country.

The meat oi the problem is stream
lining of the key implementation 
agencies, namely, the State Electricity 
Boards.  There should be continuous 
phuming and deployment of invest
ment, which will keep the power sec
tor a step ahead of the rate of growth 
of the economy to ensure its balanced 
and integrated development.

It was early in 1948 that the Electri
city Act wa$ adopted to develop an 
integrated power  system and the 

Electricity Boards were created. 
They were to be professionally manag
ed agencies for the development and 
running of the power system on quasi- 
eonimercial lines and were formally 
invested with wide powers to achieve 
the task assigned to them.  But the 
reality has been that these boards 
have not been allowed to function as 
originally conceived and designed.

Several factors have contributed to 
the gradual erosion of the capability 
and capacity of the State Electricity 
Boards.  But the principal reason is 
the financial  system  under  which 
thsy were placed.  They were made 
wholly dependent on the fcudgetaiy 
support of the State Government for 
meeting their  capital  requirements 
and meeting their working expenses. 
If I am correct, most of the State 
Electricity Boards have now institu
tional finance, though  earlier they 
wore Government undertakings. Yet, 
crtires of rupees are spent every year 
by the Government for the establish
ment of the State Electricity Boards. 
Tht functioning of the State Electri
city Boards, their personnel manage, 
meat, all these things have to be gone 
kito.  Even though, you may  claim 
that it may not come within the pur- 
vftsw of the organisation, this being 
th* backbone lor the running of 4he

industry, it h*s t* be ̂treamUned 
a proper organisational set upmain* 
tallied." ’P1' \ i,

Coming to the crust of the prftbifcm, 
though the installed generating cape- 
city in our country has gone up from 
a bare 2,300 MW in 1950 to 25,965 MW 
by the end of 197ft, and the transmit 
sion lines of 66 KV and above have 
risen from nearly 8000 circuit1 KMs. 
to about 100.000, circuit Kms, today, 
yet we are in the grip of a chronic 
power crisis.  This is  causing  im
mense losses to our industry and egti- 
cultuxe, as also effecting other aspects 
of our social life. Industries Minister, 
Shri George Fernandes, has put the 
loss of industrial production due to 
power shortage at Rs. 3,000 crores 
annually.  As to the loss in agricul
tural production, or the loss in wages 
and employment of all workers, it is 
really hard to compute. Power crisis 
adds to the unemployment problem, 
which is a national problem of acute 
dimensions.

The power crisis continues to  be 
both  chronic  and  acute,  because, 
against a load growth of 15 per cent 
a yeart the generating capacity has 
increased at an average rate of only
10 per cent per annum. All the Five 
Year Plans have ended with big short
falls in the projected targets—even as 
high as 40 to 60 per cent. Added to 
this is the poor management of State 
Electricity Boards, which is responsi
ble for the inefficient  utilisation of 
our thermal capacity, enormous trans
mission losses and outright theft of 
power.  The result is lhart most of 
the States are facing  acute power 
shortage. Except Kerala, most of the 
States are having power scaretty. 
Fortunately, we are in the magnani
mous position of being able to supply 
electricity and help the economy of 
other States.

I must also draw attention to sKftft* 
of the other reasons which cmfy 
the effort* to ciwmm M  
city.  For tastaa*
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hydro-el«ctrtot projects are even today 
held tap on aeeouftt of inter JState dis
putes, with the Centre looking in 
helplessly. Thi* harms national in
terest and does no good to the States 
themselves.  These is no  sense of 
urgency in the technical examination 
and central sanction of projects.  In 
the process of  actual  construction, 
there are delays and hold-ups at every 
stage. The widespread prevalence of 
the corrupt contract system, with an 
array of contractors, sub-contractors, 
and petty contracts,* in cahoot with 
officers and engineers, is also  res. 
ponsible for the delays and the rising 
costs of construction.

The Sixth Plan Draft sets a target 
of additional 18,500 MW generating 
capacity within five years i.e. during
1978—83.  This is almost  equal  to 
what we achieved in the previous 15 
years.  The Plan proposes more 400 
KV lines, and wants to ensure that at 
lea-̂t L0 per cent villages are electri
fied m all States.  The total invest
ment estimated is Rs. 15,750 crores, 
compared to Rs. 7,016 crores in the 
Fifth Plan. This works out to roughly 
23 per cent of the total public sector 
outlay,  against  18 per cent in the 
Fifth Plan.  The magnitude of this 
task can be understood, if it is realis
ed that while the average addition 
to the capacity has been about 1.700 
MW during the last three or  four 
years, it will have to be stepped up 
to 3,700 MW annually  during the 
period 1979—83.  These are the pro
blems that I want to highlight re. 
garding  the  overall  perspective.

1 agree that we have got a magni
ficent Plan. But it has to be proper
ly implemented. Here I would like 
to enlighten  you  on certain  im
portant guestkxn# of |>oIiey. The con
tinued power crisis is itseU  be
coming « handy argument for those 
who ait tn positions Of aûiority to* 
day, to advocate and Introduce  a 
reversal of nat*ona% w*ept«d ptfl- 
cies to the vtUdL pofw sector.  Thtrf 
it is  irguatf ttftfct the  tup** 
campt Ipp̂feaofcedjjisr  P4hl&

sector thereby the public sector is 
gradually  being  eroded  to 
such a position that you ate brin
ging by  backdoor  major  multi
national companies  and  monopoly 
houses into the public sector.

I do not want to go into the whole 
question regarding the BHEL  and 
Siemens agreement.

SHRI  iP.  RAMACHANDRAN: 
When was it?

SHRI K. A. RAJ AN: These agre
ements came during  your  period. 
Regarding the BHEL and  Siemens 
agreement, it came in your  period. 
It created a hue and  cry in  the 
Parliament as well as outside  that 
for whatever was done, the  pre
vious government was  responsible 
for the whole malady. It is not worth
while to argue like that. As respon
sible Minister and as a responsible 
Government, you have to  perform 
your task.  That is my argument 
regarding all these problems. Thb un
healthy and  anti-national tendency 
to bring in  multi-nationals  and 
monoply houses in tihe vital sector 
is deterimental to the national  in
terests. The power industry is  tne 
fountain-head of industries and this 
collaboration  with  the  multi-* 
nationals axA monoJoly houses  is 
going to have a very bad  effect on 
the overall working of the economy.

Because of the limited time at my 
disposal, I am speaking  at  great 
speed. I never used to cross  over 
the allotted time. That is why I am 
speaking at great speed.  On  that 
particular point I would like to em
phasise that this approach and this 
way of bringing multi-nationals and 
ntonopoly houses through the back
door into the vital sector is not the 
accepted policy of the nation as a 
whole.

Aim: With thjs, I woujd Uke  to 
enlighten you with two  important 
points, even though  they are  afet 
directly concerned with yewr Mini
stry. They pertain to certain ppeb-
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lems connected with electricity 
workers. Most of the workers come 
under Electricity Boards. They are 
not connected with the Central 
Minisrty. I know. But for an indus
try which employs more than six 
lakhs workers in the public scctor 
and only a minority of workers in 
the the private sector—nearly one 
lakh or something—the problem of 
workers is there. But, Sir, this is 
the fountain-head of industry. The 
workers who handlle and work at 
the most vital, strategic points are 
not having nation wages. You know 
the disparity in wages and service 
conditions between the various 
Electricity Boards, you take, for exa
mple, Maharashtra. Maharashtra is 
having an entirely different wage
structure compared to that ot
Himachal Pradesh. To avoid this 
disparity in wages, there should be 
a national' wage guideline in
various industries of all India nature, 
as we have evolved a national wage 
policy in various other industries.

I am not going into the details 
of various aspects of coal industry. 
But 1 would like to point out that 
you are facing a strike in the coal 
industry and the whole negotiations 
and proceedin_gs are hanging flre
because of too much interference ot 
Bureau of Public Enterprises which 
hangs as a Damocle’s sword over 
the liead of the workers. So, I re
quest you to settle these issues in 
the larger interests of the nation. 
The dispute in the coal industry has 
to be settled amicably and a na
tional wage structure has to be envol- 
ved .

I hope you will just go into all 
these aspects and attend to what
ever humble suggestions I have 
made. Thank you.

: iTTJTf --: ?
?rTq- % JTTsi.-ir vr gjirf wwf
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SHRI A. K. HOY (Dhanbad): In 
March this year, a seminar was or
ganised in  DhaxME an  “Jh&ria 
Coalfield.  Challenges and Projects.” 
In that seminar, we had a -good op
portunity of hearing the  Secretary 
Department of Coal, speak on  the 
present coal and energy crisis  It 
wOl be reveailing if you road what 
he saicL

*It ip a matter of regret  that 
production capacity  has pot  xn-

OTf* xn*mF**te  fl*
investments mfde «U these years 
«&ee jptfotpltaaltynu  About  ft* 

m m bm Two.  invested  so 
far* Jut jpceguma has remained

This ig the confession, tee Jmneuta- 
tioa of the {Secretary, Department of 
Coal, in Dhanbad in March this y4ar.

He has also said that Government 
was ready to Invest more and more 
on coal and it Was up to the  mine 
managers to load the industry and 
produce at least 112 million tonnes, 
by 197&-79 and 152 million  tonnes 
by 1980-32.

But what i$ the present picture?

“Mr Varma revealed  that much 
of the investments made  so far 
was utilised xn purchasing equip
ment,  either  imported  or  indi
genous He  regretted,  however, 
that some of the producing  com
panies could not utilise the equip
ment properly and some even sur
rendered the sanctioned amounts of 
investment cm development"

He has further scud:

“Why cahnot Indian Minning ex
pertise reduce this period from 6 
to 7 years to 3 or 4 years, as they 
did in other foreign countries*’

He has said this in regard  to  the 
opencast projects.

18 hr*

My point is that after sight jears 
of nationalisation, we have reached 
a situation where the Secretary in 
the Department of Coal  has  to 
lament in an open meeting like this. 
We should go very deep into  fcbia
matter. I do not want to go through 
all the Planning to show how  the 
question of energy was  neglected* 
how in the First plan a  g»P  was 
seated and how it was allowed to 
increase in 2nd, 3rd Plans and there 
was the most catastrophic result m 
the 4th Plan.

India is fortunately situated, India
is a very fortunate  country  We
have good  energy  potential, Vfm
have got coal in one place, getaege* 
Mm in #iwth«r plate, hydroteiectrt- 
city potenttaa in a third plafte,, gefr*
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thermal and geological end natural- 
etiergy potential in other places.  It 
is a pity and a matter of shame that 
we are in such a situation  whore 
trains are being cancelled lor want 
of coal.  Why is it that even Bokaro 
Steel Plant is facing a crisis? Chan- 
drapura Thermal Plant, which  is 
within a coal belt, is reporting that 
it has to stop or reduce its  power! 
production due to  non-availability 
of coal.

I can understand less capacity uti
lisation of our power plant, we can 
put the blame on our State Electri
city Boards, which are  worthless, 
that they are not working proper
ly, people are sabotaging and  that 
the workers are bad. But why is it 
that the capacity utilisation of  the 
power plants which have been com
missioned by the Central  Govern
ment is going down? Why is it that 
there is a gradual reduction? I can 
understand that at  present  the 
capacity utilisation is less. Hut why 
is it that there has been a decrease 
in the capacity utilisation as  com
pared to the last year? In India we 
do nd have that mechanisation. Our 
out put per man shop (OMS) of coal 
may be less  compared to that  of 
England or USA, But why should it 
be less than last year?  We cannot 
widet stand this. They have appoint
ed the Baveja Committee. How was 
he connected wifth .the coal indus
try? Has he visited any  industry? 
With whom did he hold  consulta
tion? He has put the total blame for 
increated cost and loss in the coal 
in dustry on the  workmen.  The 
poor workmen say that they  have 
got surplus workmen and that is the 
reason why we are incurring losses.
75 per cent of the cost is direct cost, 
labour cost.  Labour cost has gone 
up and so we incur heavy  losses. 
They have given an indirect  solu
tion, which is  suicidal.  I  would 
request the House not to allow such 
a thing to happen.  we should 
never allow  this  to happen. 
They say that the 1 price of  coal

should be Increased and tiow  the 
Energey Ministry is  making m 
wonderful bargain with the  trade 
union leaders and they say: “allow 
us to increase the price of coal. We 
would increase the  wage of  the 
workmen.” We protest. We  want 
that the wages of workmen should 
be increased but not at the cost- of 
the peopjle throughout the country. 
What is the position?  Throughout 
the country,  the  non-commercial 
fuel is used at large by our villa
gers. We are to popularise coal; we 
have to save our forests. We  can
not increase the price of  coal so 
that coal would become dearer  to- 
the poor villagers and we will  not 
be able to popularise coal.

We are producing only 100  mil
lion tonnes of coal.  But  China 
which is our  neighbour,  without 
any much mechanisation—they have 
tstarted mechanisation  only  now- 
is producing 500 million tonnes of 
‘coal. They are consuming it. There 
is no question of bottlenecks in dis
tribution.  There is no question ot 
stock piles there.

Here, they have come out with a 
press statement that  9.5  million 
tonnes of coal are lying in the rail
way yards and 12-14 million tonnes 
are lying in stocks. One day,  there 
'will be a fire in the stocks  during 
summer and, for  that, a  lot  of 
manipulations will be done by the 
the officers to hide their crime.

According to the statistics,  you 
will find that in 1975-76, the  coal 
production was 09.98 million  ton
nes the number of officers  were 
6,693 and the number of  workers 
were  6,05,000.  In 1970-77,  the coal 
production was less, that is  80.45 
million tonnes and the number  of 
officers increased to 7,371 but  the 
number of  workers  decreased ta
5,86,000 . In 1977-78, the  <*o*l pro
duction remained  Static a!t 
million tonnes and the  nttmber ot 
officers increased to 8,094 bpt
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number of wvrkecs further decrea
sed to 5,84,000. this year, it will be 
further decreased.  Throughout the 
nationalisation  period,  there  has 
been  retrenchment  of  workers. 
About 50,000 workers  have  been 
thrown out of employment. But that 
did not reduce the cost of coal; that 
did not reduce the extent of losses.

The whole line of  thinking  is 
wrong, how to reduce the cost  of 
production of coal and how to sup
ply coal more easily to our  differ
ent plants.  I  have  raised  this 
point and have  tried to conveince 
the Ministry also that  instead  of 
having the Baweja Committee, they 
should have consulted some people 
who have got certain ideas  about 
direct production  relationships  in 
the coal fields. You will be surpris
ed to know that in BECL, there are 
only 40,000 miners who are  cutting 
coal, who are producing coal,  who 
are raising coal  and  there  are
1,50,000 persons who are doing  in
direct jobs, roaming on  the surface 
of coal mines, working in the office 
and doing different  types of  jobs, 
time-rate jobs.  IN BCCL  al«.o, 
the position is the same. You  have 
just to change the distribution pat
tern of the division of labour. You 
need not retrench people. You need 
not import machines. You are  im
porting more and more  machines. 
You are incuring more and  more 
losses. You are only to change the 
distribution pattern of the division 
of labour.  The ration  of direct la
bour to indirect labour you have to 
Change;  the  ratio  of  miners  to 
others including supervisory officers 
You have changed. In India, I sug
gest that it; should not be more than 
1:1. II you'have got 1 lakh miners, 
you can have 1 lakh, other  people 
including supervisory officers  doing 
indirect jobs. The ratio should  be 
1:1. But today it is 1:4. As against 
one person producing and  raising 
coal, there are four persons Who are 
doing indirect jobs. Your * economy 
cannot  on that

You will be surprised to  know 
that in  Wea* Bengal, the  entire

power crisis is due to  Santhaldils. 
It  is not  working well, it is  not 
getting coal, and all that.  In Chan- 
drapura, in the entire Bihar area, in 
Dhanbad  also, we  often  face the 
power-cut Coal-raising is  getting 
hampered.  You will be surprised to 
know  that  coal-raising  is  getting 
hampered, not due to labour unrest 
but due to power-cut.  These power 
plants are  near1 the coal-imines.  I 
understand: it is partially  true 
because of the transport facility. You 
will be surprised to know that Rail
ways say that they will have their 
captive power plant.  I do not know 
whether the Minister is aware of it 
or not.  I got an answer from  the 
Railway Ministry that they have an 
idea of having a captive power plant 
for  the  Railways.  The  Steel is 
having their own captive power plant. 
Fertilizer is also having.  As I was 
saying, the Railways are also having 
this  project; it is  under the  con
sideration of the Ministry; I <Io not 
know should decision they have taken. 
I woiild suggest that our power Min
ister should come out boldly.  The 
tragedy of the Energy Ministry  is 
that it has neither energy nod power. 
It must gather some power, it must 
gather some strength.  I want that 
the Energy Minister would come out 
with a  proposeal to have  captive 
railways.  The Santaldi  Project is 
only three miles from the NCDC. The 
Chandrapura  Project  is  only
2—1)2  mile-3  from  BCCL.  Simi- 
lary the Patratu Project is only 1-112 
miles from CCL.  You must have a 
small network of your own railway. 
You must  develop ropeway  trans
port.  There is no reason why your 
Bokaro should suffer.  Across Damo- 
dar, Bokaro is hardly three miles— 
not more than three miles—from the 
coking coalmines.  It can easily  be 
done through ropeways. Why should 
it not be done?

Now, why should the transmission' 
and distribution loss be 29 per cent?
I request the Energy Minister to 'Con
sult  the  earlier .records.  It  was 
always 14 or 15 or 16 per cent Now
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it bm retched 2» per cast. What wtfl 
you do? If you increase the efficiency 
lay 0.1 per cent., you can reduce the 
cost of coal by Rs. 7. You need not 
increase it  It can be  done  very 
easily.

This year, compared to last year, 
your OHS has reduced.  Instead of 
increasing, it is in the backgear,  It 
has reduced  by mor« than  0.1 per 
cent.  That  means, your  coal has 
become dearer simply  because  of 
that. I have already shown how your 
productive  force is decreasing  and 
non-productive  force is  increasing. 
You have to re-distribute the  whole 
thing.

One  more thing I want to  say. 
Instead of locating  the root of the 
malady,  I  am  very  sorry,  the 
Energy Ministry, including the  De
partment of Coal, is  looking  into 
things  in  a different way.  For 
example, they have started quarrel
ling with villagers. They are enquir
ing land. The question of reservation 
of mines is  assuming a  scandalous 
dimension* Lands of the peasants are 
being spoiled, damaged. There is  a 
large scale subsistence on land  Now 
they are quarreling with tfie villagers. 
Th<$y are  offering a very  nominal 
and uneconomic compensation.  Not 
only that, they would not give them 
job.  They  are putting a  criterion 
that, if three acres of land are taken, 
then they would give a joS. 1 want 
to ask this.  If a cultivator is main
taining his family with one and a 
half acres of land and if you  are 
damaging his land, what right have 
you to deny a job Whim to enable 
him to support his family? If you say 
that you  are damaging more  land, 
have a check on your mining engi
neers, have a check on these cpatrac- 
toi» who are supposed to fill up the 
gap with  sand.  Your  contractors
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they *1* mostly the depressed classes 
To-dey you are quarreling with them 
and not with the contractors.  Vou> 
are quarelling with the poor dftmetes.

I say it is a very wrong  policy 
The previous powers of least used to- 
run collieries and they were remain
ing friendly with the villagers, when 
they used their lands. These people, 
the  poor  people,  are  productive 
people.  If you  give them the 30b 
the> will do it very fast and they will 
earn  something.  Mac&m, t  would* 
like to  say something  about  the 
Vaveja  Committee  and about  the 
wage negotiations. Why should  you 
come to confrontation on that? Why 
fare you quarrelling with the villa- 
jgers’ You are quarrelling with  the 
[workers; you are quarelling  with 
Jever>body.  You are not quarelling 
with the  contractors  You are not 
quarrelling with the officers; you are 
not  quarrelling  with the  money
lender or with the looters who are 
looting the coalfields. How is it that 
/your  coalfields  suffered a loss  of 
'Rs. 400 crores.  Your tonffactors did 
not suffer; your officers did not suifer- 
Nobody suffers.  You go to Dhanbad 
and you will find a Five-Star Hotel 
There  are  hundreds  of  murders 
taking place there.  Why the people 
should shoot at one another? It is the 
black money which is the root cause 
of it  How many  drunkards  are 
operating in your  coal-fields? They 
have no papers on that.  They could 
not answer.  They say they do not 
know many of these things. You are 
only  producing  the  black  coal 
less and growing black money. That 
is the point. No institution can. sur
vive on black money.  It has com
pletely spoilt the character.  That is 
what I am saying.  Your tove*ttne»t 
is Rs. 900 crores or so of Wftich 
Rs. 300 crores have been crgrted 
of the fclac* money, ad tm wjpekam  bungling.  Your  officers  are 

bungling.  You are  damaging the 
laatit  of the  poor  peasants.  In 
OAotanagpu*, mostly they *re hari- 
Jaiw, mostly they a*i* aAivasi*  and

money is  responsible fcjr the  «>n- 
trtctoru,  lookers, gWJnajML 
lenders an* the Swaaflttr*. tp* 
created these mwd&ifef find
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else. It ia all due to blacSc money. 
You  have *o*^ ajgwpkon, tint 
What <fc f»  **«;
tractoft?  Yott  form *  *®MR  <* 
people; you ;Corm cogp*f*#to* ana 
you give theae egntfeacts t(f the €• 
lagers  or  workmen,  theae  con
tractors ere white islephants,  Aittr 
aU, the work is done by the  poor 
people.  You  form a  cooperative. 
You give them the work directly and 
eliminate all these middlemen.  You 
will then see the production. "$ou ar4 
talking of mechanisation.  Som*  of 
your officer* who do not know any- 
think talk about mechanisation, 1%ey 
Miculd know that we have got  un
employment  problem here.  1*hig is 
the biggest problem here.  I do not 
know how to solve tfiis. Why don’t! 
you  eliminate  these  Imiddle-ttnenfl 
Why are you restricting! the  eon
ployment  opportunities  to  these
people by importing machines.  It is 
a crime;  it is a sin to Import  the 
machines, killing people.  There was 
a time when Gandhiji used to  burn 
imported  cloth,  I am not  opposed 
to the mechanisation. But, you must 
cieate some infrastructure. You have 
no right  to import the  machines.
This is a wonderful  way how the
Janata Government runs. Somebody 
is importing coal; somebody is  im
porting cement and somebody is im
porting machine.  And one day you 
will be importing the ministers!

We are waiting for the day when 
the  Ministers  wil̂ be  imported. 
(Interruptions) I give you a challenge 
that you put one machine and you 
put in one man only and you  keep 
workmen to to do the work manually. 
You will see the cost of production 
then. Without creating infrastruc
ture* if you go pn harping On. im
port in mining, the Imported Machine 
will fail.  And there |s no point in 
continuing  the  <*>ntt»cT l*bo«r 
system.

Moth* thing hi tfci* Out* Minister,
you win w'mm&mw know it, n»

started fighting not only  with the

r-a X ’S E'St s
womenfolk,  the  feftaletf;  J» 
sorted  fighting with these mothers. 
He is the biggest antf-wom«fc MXhistir 
in the whole Cawnet. Vfo are flaw
ing Shri Morarji fceaai unndfcesstofly 
but he is the Hgg'est  anti-women 
Minister in the £ &j,  Why do t 
say this? 1 say this because of tttis 
reason. He says that  only  males 
should be taken as workers and not 
women.

AN HON. MEMBER;  That  is 
against the provisions of the Consti
tution.

SHRI A. K. ROY: Definitely. Now 
you say, females are allowed to re
tire by  giving a male  substitute— 
either husband or son or son-in-law.
I say that this is a crime. This is un
constitutional also.  He says that for 
reasons of economy lie is doing all 
thc.se things.  Rut, Sir, where is the 
question of economy? Last year the 
loss was of the order of Rs. BO crores. 
This year the loss ill Rs. 140 crores. 
God alone knows What will be  the 
loss next year. Therefore, let~us be 
realistic about these matters. 1  re
quest the hon. Minister kindly  to 
examine all these  practical sugges
tions which we are giving. 1 do feel 
that it is not at all difficult to reduce 
the price of coal by at least Rs. 15 
per tonne within a month.  It could 
be done very easily. It JiTnot at all 
difficult to  see  that  your  power 
plants and steel plants ajfe working 
smoothly. 54 per cent, of the  power 
plants are within the coal-toelt areas 
themselves.  Therefore,  you  must 
develop your captive railways in the 
coal-belt zones.  Within a radius of 
ten miles you must have your  own 
railway and your own ropeway. And 
if you have these things, t am sure, 
almost fifty per cent of jjousr  prob
lems wiii be- solved.

Bokaro,  Palratu, Sentlialdih  and 
Chandxfeottra fftitfrwa cum  in
the coal-bflt areas and « fbatjhipr
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stations are run properly, I am sure/ 
that will solve 'most of our problems.

Begarding transmission loss, if you 
have 400 KVA  transmission  lines 
instead of 200 KVA. 1 am sure, this 
will solve  many qf our problems. 
You can thereby increase the gene- 
ration-utilisation of these projects.

Sir, It has been said that middlings 
with 88 per  cent ash content  are 
being supplied to the thermal power 
plants.  And it  has been said that 
this is the  root of all the  trouble. 
But I wish to submit that this is not 
so. Our power plants have all  been 
designed to operate with almost  40 
per  cent of ash  content  of  the 
middlings.

In the end 1 wish to say that the 
crisis in energy and power is abso
lutely man-made. It is a problem of 
organisation.  It requires insight,  it 
requires  foresight, it requires plan
ning and organisation.  I hope that 
the hon. Minister  will bestow  the 
necessary  attention in thi8  regard 
and that  by next year  we would 
have ended this  crisis once for all 
and we would usher in an era cf 
plenty so far as Energy is concerned.

*SHRI K. RAMAMURTH V (Dharma- 
puri): I rise to say a few words on 
the Demands for Grants of the Min
ister of Energy.  At the very outset 
I would like to point out that this 
Ministry is entrusted with the one
rous  responsibility  of  supplying 
continuously  the two basic  infras
tructure  needs_ for the  industrial 
development of "the nation, i.e.  the 
electric power and coal? In the dis
charge of  this in task of  national 
importance  the hfcn. "Minister  of 
Energy does not deserve the compli
ments of this House; in Tact he  in
vites the condemnation of this House, 
because he has failed miserably  to 
deliver the goods.

$fhe original speech was delivered 
in Tamil.

A8 my hpn. friend.Shri % A.Rajan 
pointed out the hon. Minister claims 
that in the second year of Janata 
Rule tile power generation has been 
increased % 8022 MW. But the All 
India  Power Engineers  Federation 
has controverted the hon. Minister’s 
contention by quoting that only 1522 
MW has actually been commissioned 
the balance of 1500 MW has bee made 
up by units which have only been put 
on the turning gear. The F&ieration 
Chairman, Shri Harbans  Singh,  a 
retired Chief Engineer, fias said that 
the Energy Ministry has resorted to 
wholesale and entirely irnjSei'missible 
inflation  of  achievement  figures. 
According to  him, the increase  in 
power generation  during two years 
was only 16 per cent, while the hon. 
Minister  claimed that the  increase 
was of the order of 23 per cent.

The hon, Minister  may say that 
Shri Harbans Singh has given wrong 
figures.  With  your  permission  1 
would like to quote the news item 
that appeared in the Hindustan Times 
of 12th April, 1979:

More than one  fourth  of  the 
country’s thermal generating capa
city remains out of operation due 
to planned shutdowns and forced 
out.ages  Data  regarding last 
Monday’s generation shows that 41 
units out of 169 remained idle on a 
single, day. The  official data is 
revealing.  Of the “out of commis- 
sion” units, only 15 shutdown? for 
annual maintenance.  The remain
ing 26 were forced outages  which 
mean that the plants stopped gene
ration due to failure of equipment. 
Together the idle units  accounted 
for an installed capacity of  8862 
MW out of the country’s total ther
mal general capacity of 13235 MW.

The hon. Minister of Energy  may 
join issue with the arguments of the 
All India Power Engneers Federation 
and also the news item that ap
peared in tiie Hindustan Times. C«n 
the Minister fcruJh  #  ^
power-cut in many.-;#tîtrij; -v
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SHH1 VAYALAR RAVI (Chirayin- 
kil): What is the situation in West 
Bengal7

SHRI K. RAMAMURTHY: Not only 
in West Bengal, but aho in his own 
State, Tamil Nadu the  situation is 
worse.  There is 90 per cent cut in 
Tamil Nadu.

The hon. Minister of Energy  has 
declared openly that 14 million ton
nes of coal are lying uncleared at the 
pit-heads and the bottleneck in their 
transportation is the non-availability 
of wagons.  Shri Madhu  Dandavate 
may not have given the wagons. Can 
the  Government  as a whole  take 
shelter  under  this  fact  that 
since Shri Madhu Dandavate has not 
given the wagons and the coal has 
not been moved to the industrial cen
tres? As my friend, Shri A. K. Roy 
graphically put it,  the wheels  of 
progress have come to a grindng halt. 
Shri Madhu Dandavate is not  the 
Railway Minster of any other nation. 
He is the Railway  Minister of this 
country. The hon. Minister of Energy 
should have ensured proper coordi
nation with the Railway Minister for 
transportation of  coal to  different 
parts of the country.  It is the res
ponsibility of these two Ministers that 
coal i-3 moved to places where it is 
needed and not allowed to get piled 
up at the pit-heads.

For want of coal,  many Thermal 
Power Stations in the country have 
reached near shut-down stage.  The 
generation of power has been brought 
down to 40 per cent during nights at 
Indraprashtha Power Station, Badar- 
pur, Bhatinda,  Fatni,  Ahmedabad, 
Ukai, Gandhi Nagar, Nasik and Paras. 
To get over the present crisis,  the 
Chairman of the Central Electricity 
Authority has given a novel sugges
tion. He has asked these power sta
tions to use furnace oil as if furnace
oil is flowing  in abundance in the 
country.  You will be surprised to 
know that the Finance Minister for 
his part has  prohibited the use ot 
HSD for captive generators by the in

dustrial units. On the one  the 
coal, which is available in plenty at 
the pit-heads, is not transported to 
the  thermal stations.  The thermal 
stations are asked to switch over to 
furnace oil which h in short supply. 
Again, the use of HSD for  captive 
generators is prohibited by the Finr 
ance Minister.  In this  climate  of 
conflicts and contradictions, how can 
the hon. Minister of Energy say that 
he has increased the power genera
tion in the country?

On 20th March, 1979, my Unstarred 
Question referred to the role of Regio
nal Electricity Boards vis-a-vis  the 
Central Electricity Authority. I wan
ted to know whether the  Regional 
Electricity Boards  can function in
dependently.  It is regrettable  that 
our CPI(M) friends are not present. 
Their Chief Minister, Shri Jyoti Basu, 
talked about  the  State  autonomy 
only the other day at Madras. While 
the entire West Bengal was envelop
ed in darkness, he was talking about 
State autonomy. Our CPI(M) friends 
should have been here to know the 
answer given to my Unstarred Ques
tion. The Regional Electricity Boards 
comprise the Chairmen of State Elec
tricity Boards.  But the hon. Minis
ter has replied to my question that 
the  Regional Electricity Boards are 
subordinate offices of the  Central 
Electricity Authority.  I would like 
to know where is the autonomy of 
the State Electricity Boards  whose 
Chairmen happen to be the Members 
of the Regional Electricity Boards.

I have come to know that in a re
cent meeting of the Northern Regio
nal Electricity Board  the Members 
took exception to this answer of the 
hon. Minister to my question.

The Regional  Electricity  Boards 
have been constituted to ensure eco
nomic and proper use of  available 
electric power. Load Despatch Cen
tres have been established to achieve 
this ideal. These Load Despatch Cen
tres are to be equipped with scienti
fic and technical machinery so that 
surplus power available in a partial-
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lor area can be transmitted to power- 
searctty areas, as h being done now 
in the matter  of  surpWr*  electric 
power from the northern  region to 
Bihar and West Bengal through DVC 
In the matter of  purchase  of this 
equipment for the  Load Despatch 
Centres, with your permission I would 
like to place on tike Table of the 
House certain documents

SHRI K GOPAL  (Karur)  You 
have plenty of tune  You read out 
from these documents  Mr Chair
man, no Janata Member is there on 
that aide, except the two Mmisteis

SHRI VAYALAR RAVI Mr Chair
man, you should comment on the ab
sence of Janata Members-

SHRI K RAMAMURTHY. For the 
economic  distribution  of  available 
power, the Load Despatch Centre is 
established  For this Load Despatch 
Centre, the Northern Regional Elec
tricity Board recommended the pur
chase of scientific equipments  from 
the firm whose tender quotation was 
the lowest, and who§e equipment was 
found technically suitable  But the 
Northern Regional Electricity Board 
had called for some tenders  In this, 
3 companies have competed  Num
ber one is Westlnghouse  It is also a 
multi-national  concern  Another is 
the very famous multi-national com* 
pany which is being  debated now, 
viz, Siemens  The thard is Messrs 
Hindustan Brown Boven

S%r, you know very well that most
ly those tenders are approved which 
quofe the lowest amount  But here, 
in this Ministry, it is very surpris
ing to note that it is the highest ten
der which is  being accepted  For 
doing that, what have  they  done9 
They have called  for 3 tenders  3 
companies have competed  And the 
Nbrfciem Regional Electricity Board 
has approved * certain tender, to be 
ttiten  to  the Central  Electricity 
Authority, because  technically It is 
attflible and ft k alio the lowest ten

der  But wfceA It is phaterf on frofca 
the  Northern  Regional  ElectirS&ty 
Board  to  the  Central Mactrfoity 
Authority, one tender  very  myste
riously disappeared  I db not know 
for what  purpose this tender was 
dropped  I doubt whether it wa* in 
order to help the tender of Siemens 
that this was dropped  Whether it 
was lost by post or telegram, I do not 
know.

SHRI VAYALAR RAVI  The hon 
Member has made  a very  serious 
charge  We wish that it should be 
placed on the Table

MR CHAIRMAN  It is going on 
record

SHRi  K  RAMAMURTHI  I am 
submitting all this for your informa
tion

SHRI  K  P  UNNIKRISHNAN 
(Badagara)  It should be placed on 
the Table

SHRI K. RAMAMURTHI But the 
Central  Electricity  Authority  has 
over-ruled this recommendation and 
has directed the  Northern Regional 
Electricity Board to buy this equip
ment from Messrs Siemens,  whose 
tender was the highest  This would 
result m a loss of Rs 90 lakhs to the 
public  exchequer  The  Siemens’ 
agreement with BHEL is being scruti
nized by a ministerial committee, and 
the hon Munster has demanded that 
he should get a place in it for him
self (Interruptions) The Ministry has 
recommended this  It would cost Rs. 
90 lakhs more to the public exche
quer

AN HON, MEMBER̂ This is very 
unfair . . .

MR CHAIRMAN: There Is no other 
speaker

SHRI & OOPAJ,: There is no sin
gle Member from the  JMy
present here, apart from the MlaMefe
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who has got to be there, whether he 
likes it or not.

PROF.  P.  G.  MAVALANiCAB 
(Gandhinagar): I 00 a point of 
order. 1 know that it is am accepted 
convention of the Rouse that, gene
rally during the lunch hour  when 
the House is sitting and after 6 p.m. 
no one demand3 quorum; and there
fore I would lîe to abide by that 
convention and adhere to that con
vention.  Therefore, I am not asking 
for quorum.  If the House advisedly 
on the basis of the Business Advisory 
Committee’s Report has already taken 
a decision to extend the time of the 
House by one hour every day this 
week in order to give mote time to 
almost all the members from all sides 
to speak adequately on the various 
demands, this, Mr. Chairman, invol
ves, I would  say,  an  unavoidable 
burden on the staff of the Lok Sabha 
Secretariat, because every extra hour 
so extended  means a lot of  more 
burden on the entire staff.  We will 
do it.  We will put that burden on 
the staff provided the  House  has 
enough number of speakers to parti
cipate in the debate; but 1 am very 
sorry to find out that there is not a 
single Member of the Janata Party, 
Ruling Party,  who is present here.
I am not making a complaint about 
that party as such but, surely, thi3 is 
very objectionable that,  when  the 
time of the House has been extended 
specifically in order to enable Mem
bers to participate in the debate, not 
a single member of the Ruling Party 
should be there! That in itself is a 
very bad reflection on the state of 
affairs of my friends of the Janata 
Party.  I want this to go on record. 
That is why, I am asking your guid
ance on this point.  Why should we 
tolerate sitting like tWe and adding 
burden on the Lok Sabha Secretarial 
Watch and Ward staff, other people 
and other officers,  when  members 
from the Ruling Party axe not-pro- 
pared to sit and listen end alfOi. to 
qpeak.  Whin they do not want to 
spofe, let ue hav® leese*tis>e,a«M«i

that lesser time toe given  to  the 
Members of the Opposition Parties.

(Itrterruptkms)

Let those Janata Party membero not 
speak at all. Let us be fair.

(lnterrupU<ms)

SHRI K. GOPAL: When you called 
names  of  the  members from the 
Janata Party also,  many  members 
were absent. I would request that in 
their absence at least extra time can 
be gven to the Members of the Op- 
positon Parties who are  faithfully 
sitting here,

MR. CHAIRMAN: I am giving it.

SHRI K. GOPAL: Not that I am 
going to speak.

(,Interruptions)

SHRI VAYALAR RAVI;  I want 
your ruling.

MR. CHAIRMAN: I will give you a ' 
chance.

(Interruptions)

SHRI VAYALAR RAVI:  Here I
have got a point of order. My point 
of order is  different.  Here every 
Member speaks from a party accord
ing to the allotted time; and this al
lotted time can sometimes exceed ilve 
minutes  or 10 minutes.  And then 
naturally, Sir, you, in your wisdom 
are expected to ring the bell and call 
the next speaker.  If the next spea
ker is not available,  naturally  the 
debate will collapse and you are try
ing to protect the time; and  there 
being no member in the House to 
apeak,  the  debate  will  collapse.
If  it  collapses,  it  is  only  due 
to the Members  whose names ate 
there in the list but  they are not 
present  in the House  t wish you 
ring the bell and give five or ten 
minutes more as grace time and then 
call  tfa*  other  Members.  If  the 
debate, is likely to eoUanse, it,is yrn 
duty to call  the Membqgi of ̂  
party who haur*  fctfr vHp*
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.The rules do not provide you to give 
more time than the allotted time and 
the grace time.  Please give ' your 
ruling on this.

MR, CHAIRMAN: Prof. Mavalan- 
kar is correct in saying that it is most 
unfortunate that Members from the 
side are absent. I am also observing 
this, but am hepless.  As a matter 
of fact, I should have given only 10 
minutes to Mr. A. K. Roy.  When I 
exhausted the whole list here  and 
when he was  also  making a very 
good speech, because he is very well- 
versed in the subject and  he  was 
making a good contribution, I gave 
him 20 minutes. As a matter of fact, 
he is entitled to get 10 minutes  He 
was making a good speech also; and 
he was also making  good  points. 
Later on, I called other Members who 
were not present in the House  But 
it is my duty to call their names also 
1 had called all of them and nobody 
Mr. Ramamurthy. His name is there. 
Mr. Ramamurthy  his name is there.

(Interruptions)

PROF. P.  G  MAVALANKAR: 
Why should be extend the time of 
the House?  Why should we  bur
den the  staff,  Watch  and Ward, 
other Officers and people like us?  If 
there is nobody to speak,  let the 
Minister reply.  (Interruptions) It is 
highly objectionable. Why should we 
burden the Secretariate unnecessari
ly?

(Interruptions)

SHRI K. GOPAL:  They are not
going to speak.  They are absolutely 
highly irresponse people.

MR. CHAIRMAN: Mr. Gopal, it has 
gone on record.  You had expressed 
your displeasure. It is really unfor
tunate and this should not bave hap
pened. Prof. MavaUankar is tigTrt in 
saying that It ia a great burden on 
the oiftcters, Reporters and other peo
ple who are sitting here since morn

ing, 11 O’clock.  It is a burden on 
them.  But we must appreciate their 
difficulties also, because for the con
venience of the Members  only  the 
time was extended in order to allow 
them to participate  in the debate. 
But they are absent. Well, it is left 
to them.  I cannot express any opi
nion.  Mr. Ramamurthy,  you  just 
conclude your speech.

SHRI A. K. ROY:  We want that
the demands should be put to vote 
now.

(Interruptions)

MR. CHAIRMAN:  Let him con
clude his speech

SHRI K.  RAMAMURTHY-  With 
regard to the purchase of some equip
ment for the northern regional elec
tricity board, I come to  understand 
that some foul play is going on.  I 
wrote to the hon Minister but he 
had not even the courtesy to rpply 
to my letter; it is more than a month. 
I have got a copy of that letter and
I have submitted it to be placed on 
the Table of the House. Through the 
back door they are doing things; the 
top man in the ruling party, Shri Raj 
Narain’s co-brother is the secretaty 
of the Central Electricity Board. Our 
Industries Minister.  Shri Fernandes, 
even though he belongs to the Janata 
Party, internationally  he is in the 
Socialist International  whose head
quarters is in Germany. The Siemen’s 
headquarters are in West Germany.

SHRI K. GOPAL: Now we are fully 
satisfied with the debate; we do not 
want even  the Minister  to  reply. 
Please put the demands to vote now.

TOE  MINISTER  OF  ENERGY 
(SHRI  P.  RAMACHANDRAN):  I
have a duty to reply.

SHRI K. GOPAL: Not necessary; 
we are satisfied.

MR. CHAIRMAN: It wijl be very 
satisfied with the debate; we do not
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but .also to the Members who have 
participated; he has to give a reply.

SHRI K. RAMAMURTHY:  As I
said, the HQ of Siemens and the HQ 
of the Socialist International to which 
our Industries Minister Shri Fernan
des belongs are in  Wept Germany. 
The Minister of Energy is the sole 
representative of Janata from Tamil- 
nadu in the Cabinet.  These are the 
people circling  round  the  Cential 
Electricity Authority and the Energy 
Ministry.  While the Janata party is 
taking  political  advantage' of the 
statement on alleged contribution of 
funds to Mrs. Gandhi made by the 
former United States Ambassador to 
India, who was in India only for 8 
months, I should like to know where 
this Rs. 90 lakhs has gone?  Has the 
Socialist  International  contributed 
this Rs. 90 lakhs to the Janata Party 
or has it gone to some other place?
I should like to know, how the Ener
gy Ministry h circling round,  how 
Siemens had been imposed upon the 
Energy Ministry, is it by  external 
forces or  internal forces?  At the 
:ame time, Shri Dandavate does not 
give the required wagons to our hon. 
Minister Ramachandran for supply
ing coal to thermal stations. Our for
mer Health Minister’s co-brother is 
misleading the hon. Mnister by giving 
falne figures about electricity genera
tion and other statistics.  As Mr. A. 
K Roy pointed out, Mr. Riju Patnaik 
is importng ten lakh tonnes of coal 
into our country, stating that our coal 
is not good.  This is the  situation. 
With these words, I conclude.'Thank 
you.

SHRI VAYALAR RAVI: I will *.ake 
only a few minutes; I do not want to 
make a long speech.

SHRI K. RAMAMURTHY:  Mr.
Chairman,  with your permission, 1 
have sent ‘some  papers to be laid* 
on the Table of the House.

•The Speaker not having  subse
quently accorded the necessary per- 
aisHon, the papei* Were not treated 
as laid on the Tabk, .

MR. CHAIRMAN; That will have 
to be examined.

SHRI VAYALAR RAVI: The Elec
tricity Boards employees have differ
ent wages,  Disparities are there all 
over  India.  Different  electricity 
Boards have different wages. I wish 
that the Minister rtiay take initiative 
and -3ee that everything is done uni- 
formally and properly.

My second point is that you made 
a statement that you were going to 
make some grades in the constitution 
of the Boards.  It is purely a State 
subject.  You are meddling with the 
State  Electricity Board's.  I do not 
think the report is oorrect.  If it is 
correct, you are unnecessarily getting 
into this point.

These are the two points I wanted 
to make. I do not want to take much 
of your time. I thank you for calling 
me and I conclude.

SHRI  P.  RAJAGOPAL  NAIDU 
(Chittoor): Our performance oh the 
energy front is callous.  We require 
energy.  Therefore, alternative source 
of energy must be found out. I have 
seen in  Agricultural  Universities— 
Ludhiana, Punjab,  they are trying 
their level best to find out the pum- 
psets which can be  run  by  solar 
energy. The Government should give 
more funds to it so that it may be 
developed. Thank you.

MR. CHAIRMAN: Now I will have 
to call the hon. Minister.

HON. MEMBERS: The Minister.

THE  MINISTER  OF  ENERGY 
(SHRI P. RAMACHANDRAN): Wait 
Wait, my colleague.

MR. CHAIRMAN: Shri Janeshwar 
Mishra.

SHRI  K.  P.  UNNIKRISHN AN: 
wait, my colleague.

SHRI K. GOPAL: is h* interven
ing or replying?
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MR. CtfABtMAN: Intervening, in- 
êrvwrxing.

*rf «*«w «J  w  * *   (<* 

***** fiw)  :  HVNfa tit, n 
%, *rptfrcr wwf %  w>r 

%  $ afr *sf *rr?ffwt vt &

mm  i

** * %* titt «tt fa fircfeft 

*r % *>r *ft#t Vr % ftp? *f?r 

fl̂ir fawnfr %  % fa tfwrwr %

sfpppr *nmr *rraw ot̂  *jfw3r   ̂

*p*r ftwtfl- % ^ w 

f*«rrfr M l

«fr t| % fa w snw'r f̂w

% *?r «i* *srf *nrr?pr  ̂*rnr ’?*> 

bfk »r(F f̂tt  *rlr Affair 

*  ̂ fa* wt to  «r i 

tf̂FT *w  ^ *arr fa f̂pwr>

ift irrcfow  ̂  trfV I, ot 

sr*ft  <pt srw forr  ?fr %

t^pĵ   %  f̂»r   ̂ str̂r  r̂r%

Iftf I %% | fa OTffff

tjv ot% *m *r *> «f r  «th ot 

% ’arTaar̂fr «fr vfffa ** #  wrr 

w % ̂  ?w «fr OT«rcr  *nrr* 

?wr vtw % *ftr irrar ap*  t 

<wr  $  |  a* *ft  wrcr *ft 

*tstt*p f̂T% vr irnw otvi  »w> 

*#f  t  ̂  f̂  OTtfr  w

to % wrftp: *> *r*rr | i

*j«*r *7 $ vtor«rr w>r * 

% v% w%r armr $ fa swr 

vrwc  wr ’rarr $ fa 

trwff «rc vtotfr *$?r *w t fa* 

*fr w> mf v> «rr* vfatfr *$■ 

faw wn t«mr r*4& *** % *f*r

m VWfftt WWf 8f?T ̂ ̂(TvinT w4Wf V

#f «rl | i 

I  i fa* timt f W r Mr 
fw «»t % «uff fr?iT i  qr?* 

it$ ift  r̂! wr
I fa  fam̂r  fwr 

VC  TO tWT t fa ^  frffr

t’W   ̂   ?̂rr

v̂ftt fa«n«r «tt to ?̂n | % 

vtft  mft ot̂t fiR  r̂̂fr  ̂ 

w* t i tpr-st «?FPsff  ̂  ̂0 

*?tt fa vf*wr fa«mr xrfc W 

2r>ff  unrtfta sttttt % 

? tfk   ̂  ̂fa  ir

 ̂  ’tt fayftsrft «r?r wr wrz- 
?fhT €̂T>T % ot  ?r̂ WK

i %*t ?r>r> tt,  «tt f̂hc 

 ̂  n   ift fem %n ft  t̂rt 

f% spûrr «̂f̂T % if! ̂rfarr 

f f «wr «̂rr tnrff % gr»n%  ̂̂  

ff ? r̂  ̂  % «fV i q

«fV  ifh  3T#T?TT  qT̂f  vt  farT-w   ̂

f*RfV t  ̂wr  «w ?r>  yrcr 

%  ^ fatrT 3tt h'*m «rr ?rr

 ̂  ?  tw «n|sr wrr f̂ ra- *r  f 

m<t« TOTT f for ^ 1% fr̂r fa 

fc* %   ̂  wixr *rof*r<r>

T> f  fT WPt | I «fm% % fa<t 

f̂a«T % wamr  ̂ «oi ifr 

wr  «r*«rr (  i  $rfa?r  *?r  ifr 

tcv  ftprer  ^Vf %  «mnfr *f  irh  f  

«̂iMrr  j  fa  ang  ff«w  wr  «w% 

<rwr  %  «̂f? $€r m  t  f>r  ̂

f>rr  i w tet fa«  ̂

wft yfo*  f  ̂r  fa«r̂r  UnrlV 
ft ift *tot   ̂ ̂ nmxm 

% «wpf ŜR wt  v< ^ H fa 

<r»r   ̂ *rr  ’Wl   ̂    ̂ ^  

nl&rw «t| n* #i?» mfwT ̂  

|t m* *$ f wwpat f fa fftito*

 ̂*ti* ^WT fflt I
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vtw *w>r «ft ifĵr $*rn> 

*twr wff %  wrr ym

r̂«r 5t fowr *ptt «rr 1  swr 

% wtr «rn? ? sft *ft *rrfa* 

 ̂ <rrq> $,  w*r % qrsqpc 

%<rr  aft «t, w

Hire % gfr ĵ- ?r%fnfr «r ft

xteufe % t?p frwr Jr  ̂  *rw % 

arc  ap4̂rfT*ft  srnn* *$ »r$ i 

t amrsnfr  *r*rc wrt sr̂f  ̂ 

vtasrr s?mr?r  ̂   $$

eft «rVr   ̂fat* $*r sr>ff vt 

*ft f̂r ffcft ftp gsri  ĉqr?̂ 3 

*npf fimefr t i %fo?r ^

s&rsT ̂ t ̂ fra irg «jt fa * ̂ wrft- 

?T5r 3T̂q- % ĝ rr̂ rO- zr& % ̂ r

%,fcnror ^

arfatff  T̂tysr tt qftf fcferT s*$r 

«n 1 ^  ̂  f̂ r sftff  % %

!PtWT grcftar «stt %  vfasrr  irsîcf 

vt fm fŵr t tst fcr  5r,  tf?

*r 5m  $ to  «r, irk 

*« wx m m* *ftr fem

% ?fi*r to  «r, flft %tv 

*rk is %«r?r <re........

«ww%  : fro  gfr, %m 
*m7  srrr r̂rft tot i

19 hrs.

The Lok Sabha then adjourned till 
Eleven of the Clock on Tuesday, April 
17, 1979/Chaitra 27, 1901 (Saka).


